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LOK SABHA
Saturday, 15th May, 1954

The Lok Sabha met at ¢ Quarter Past
Eight of the Clock.

[Mgr. DEPUTY-SPEARER in the Chair]

QUESTIONS AND ANSWERS

(N @uestions: Part I not published)

MOTION RE: INTERNATIONAL
SITUATION

The Prime Minister and Minister of
External Affairs and Defence i{Shri
Jawaharlal Nehru): I beg to move:

“That the present International
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion."”

About four months ago, in January
last, this House had a debate on foreign
affairs. Since then, many developments
have taken place and from time to time
I have come to this House and made
statements in regard to those develop-
ments, or sometimes in answer to ques-
tions, placed before the House our
viewpoint and the facts as they were
developing. The House is, therefore,
well aware of these developments.

1 shall deal this momning with some
of the more important ones. To begin
with, I would remind the House that
at the present moment, since yester-
day, our representatives are discussing
with the French Government in Paris
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the future of the French establishments
in India. Now, our viewpoint in regard
to those French establishments is very
well knnrwn. We have gladly accept-
ed the invitation of the French Gov-
érnment to send our representatives to
Paris with a view to negotiations about
the future of these establishments, and
I would not like to say very much
more at this stage about them, except
this, as is well known, that the recent
developments in Pondicherry and roungd
about there are rather remarkable;
they have been completely spontanecus
and quite extraordinarily, unanimous.
In fact. not only the Central Assembly
there, but every commune in Pondi-
cherry, Karaikal and Mahe decided
unanimously for a merger with India
without any refereddum or the like.
We have not in any sense intervened
or participated, we had to take certain
steps to avoid conflicts in Indian terri-
tory and, therefore, we decided—and
we informed the French authorities in
Pondicherry—that we could not allow
armed police or any other armed
French forces to pass through Indian

territory from one part of those
establishments to another. in case
Indian territory intervened. As a

result of this popular and spontaneous
movement, roughly one-fifth of those
French establishments are under some
king of popular cuntrol, and,in the rest
too, there are strong movements. We
had no desire to interfere in l:!lais matter
unilaterally as we thoughi' thai the
best settlement would be the peaceful
s-ttlement after negotiaiion with the
French Government. Therefore, we are
now negotiating with them and I hope
that these negotiations will lead to
satisfactory results. I might add that
with a view to creating as good an at-



7495 Motion re

[Shri Jawaharlal Nehru]

mosphere as possible for these negotia-
tions and to show our own goodwill,
while firmly adhering to our position,
we have decided that we may, in cer-
tain matters. relax certain steps that
we had taken; that is to say, in regard
to permits, we allowed the permits a
little more; in regard to this great lack
of petrol, we allow a little more petrol
and in regard to some parcels, etc.,
which have been held up, we may
allow them to go. But we hope that
the French Government. on their side,
will also show by their attitude in
those settlements that they are
desirous of promoting a peaceful
settlement. :

* The next thing, an event—and a very
important event—that I would like to
draw the attention of the House to, is
the agreement between India and
China in regard to Tibet. That agree-
ment deals with a large number of
problems, each one of them perhaps
not very important in itself but im-
portant from the point of view of our
trade, our pilgrim traffic. our trade
posts, our communications there, and
the rest. It took a considerable time
to arrive at this agreement not because
of any major conflict or difficulty but
because the number of small points
were so many and had to be discussed
in detail. The major thing about this
agreement to which I would like again
to draw the attention of the House
is the preamble to that agreement. I
shall read that preamble. It states:

The principles and considerations
which govern our mutual relations and
the approach of the two countries io
each other are as foliows:

(i) Mutual respect for each other’s
territorial integrity and
sovereignty.

(ii) mutual non-aggresslon;

(ili) mutual non-interference in
each other's internal affairs;
(iv) equality and mutual benefit;

and

(v) _ peaceful co-existence.
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These principles not only indicate the
policy that we pursue in regard to these
matters not only with China but with
any neighbour country, or. for the
matter of that, any other country, but
it is also a statement of wholesome
principles, and I imagine that if these
principles were adopted in the relations
of various countries with each other,
a great deal of the trouble of the pre-
sent day world would probably dis-
appear. It is a matter of importance
to us, of course, as well as, I am sure,
to China that these two countries, which
have now almost about 1800 miles of
frontier, should live in terms of peace
and friendliness and should respect each
other’s sovereignty and integrity, should
agree not to interfere with each other
in any way and, in fact. though not it
is formally stated as such, but practi-
cally speaking, not committing aggres-
sion on each other. By this agree-
ment, we ensure to a very large extent
peace in a certain area of Asia. I
would earnestly wish that this area of
peace could be spread over the
rest of Asia and indeed over the 12st
of the world.

There has been a great deal of talk
of collective security, sometimes of
preparations for collective war or col-
lective  war-preparedness. Collective,
security, good as it is and essential te
aim at, assumes the garb rather of pre-
paration for collective war. I submit
that it would be a healthy approach
to this problem if it was that of coi-
lective peace. Therefore, when we have
talked sometimes of an area of peace
in Asia especially, it has been in this
context of collective peace, with no
element of aggression against any coun-
try and with an idea of not only help-
ing in the preservation of the peace of
the world but, in any event, preserving
peace in that area. Therefore, I should
like the House to consider these wider
implications of this agreement between

‘India and China.

So far as Tibet is concerned, it is a
recognition of the existing situation
there. In fact, that situation had been
recognised by us two or three years
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ago. Some criticism has been made
that this 15 a recognition of Chinese
sovereignty over Tibet. Apart from
that fact, I am not aware of any time
during the last few hundred years
‘when Chinese sovereignty or if you like
suzerainty was challenged by any out-
side country and a!l during this period
whether China was weak or strong and
whatever the Government of China
was, China always maintained this
«claim to the sovereignty over Tibet.
It is true that occasionally when China
was weak, this sovereignty was not
exercised in any large measure. When

China was strong, it was exercised.

Always there was a large measure of
autonomy of Tibet, so that there was
no great change in the theoretical ap-
proach to the Tibetan problem from
the Chinese side. It has been through-
out the last 200 or 300 years the same.
The only country that had more inti-
mate relations with Tibet was Tndia,
that is to say, British India in those
days. Even then, when it was Brilish
policy to have some measure ~f in-
fluence over Tibet, even then they
never denied the fact of Chinese
sovereignty over Tibet, although in
practice it was hardly exercised and
they laid stress on Tibetan autonomy.
Recent events made some other
changes, factual changes because a
strong Chinese State was against the
practical evidence of exercising that
sovereignty. So that what we have
done in this agreement is not to
Tecognise any new thing, but merely
to repeat what we have said previous-
1y, and what. in fact, inevitably follows
from the circumstances, both historical
and practical today. The real import-
ance, 1 repeat. of this agreement is
because of its wider implications in re-
gard to non-aggression, recognition of
each other’s territorial integrity and
sovereignty and non-interference with
each other, external, internal or any
other like interference. The House will
remember that the Prime Minister of
China, Mr. Chou En-Laj sent a message
to me on the conclusion of this agree-
ment. a friendly cordial message which
I heartily reciprocated.

At the present moment. there is going
on in Geneva a very important Con-
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ference, chiefly concerned with the
Korean problem and with Indo-China
From day to day we see messages
about various proposals made on either
side and sometimes the two approaches
seem to be diametrically opposite. And
yet, the mere fact, first of all, of this.
Conference meeting in Geneva is im-
portant. That is why on the last oe-
casion when I spoke after the Berlin
Caonference I laid stress on ihe im-
portance of the coming Geneva Confer-
ence. Also at that time, I made a sug-
gestion that there might be a cease-
fire in Indo-China. That suggestion
was welcomed in many quarters, but
nothing we done about it; at any raie,
it produced no effect. Looking back
over these few months, a feeling of
regret comes that perhaps if a cease
fire had been thought of in more urgent
terms at that time much suffering and
killing would have been avoided and
the position that is being faced today
would have been infinitely easier and
better, and the tragic and heroic
episode of Dien Bien Phu might have
been very different.

Anyhow, the House will see ihai to-
day what we said at that time and
what others said too, that is, about,
cease fire, has become one of the
urgent matters of consideration for the
Geneva Conference. Everybody agrees
now that there must be a cease-fire,
and the question is only how it is to
be brought about. Right at the begin-
ning there wers some procedural diill-
culties in Geneva, but they were settl-
ed satisfactorily. That was a good aud
auspicious beginning, because we must
remember that the countries meeting
there are full of strong feelings against
each other. They do not want to give
in to the other party in the slightest,
in argument or otherwise. And, there-
fore, this procedural beginning which
was seitled so satisfactorily was a
good omen.

In Geneva today the question of war
and peace,—world war and peace—
hangs in the balance. I do not mesn
to say that war will suddenly descend
upon us: not that, I do not think it
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will. Nevertheless, whether as a resuit
of the Geneva Conference many steps
iorward are taken towards peace, or
the present stalemate continues or
worsens, is important. It is important
for all the countries of the worid and
it is natural that the Great Powers are
deeply interested in this matter. But
let it be remembered that both these
major questions that are being con-
sidered in Geneva, that is, Korea ara
Indo-China, are Asian questions. Both
the countries are in Asia, and whether
we are small Powers or great, whether
we have great military or other
potential or not, naturally as countries
of Asia we are intimately concerned
with what happens in Korea and Indo-
China. Indeed, we are even more
intimately concerned—if I may say so
—because of our geographical proximity
with Indo-China. It has been the mis-
fortune of Asia during the past some
hundreds of years, not only to have
colonial regimes, but to be often the
theatre of war for others and by others.
Therefore, if we wish that this busi-
ness of warfare in Asia should cease,
and more especially the business of
others carrying on warfare for their
own purposes in Asia should cease, it
is not an illegitimate desire on cur
part. As I said on a previous occasion,
peace for us, countries of Asia, who
have newly emerged into freedom is
not merely a pious hope, but an emer-
gent necessity. In a sense the fate of
Asia depends a good deal on what
happens in Indo-China or Korea.

Now, recently I attended a Con-
ference of five South-East Asian Prime
Ministers at Colombo and long reports
have appeared about this Conference
and a statement too which the five
Prime Ministers agreed to then. This
Conference was not a formal con-
ference, with a formal agenda and
formal resolutions at the end of it.
Such conferences are normally held o2
an informal basis; more so, this con-
ference, which was the first of its kind.
And I think, this fact has to be remem-
bered—that of the uniqueness f this
Conference. It was for the first time,
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in a sense, in history, that represcnia-
tives, the Prime Ministers, of these five
countries met together to discuss com=-
mon problems. Quite inevitably, there
were omewhat different approaches
to some of the problems and different
suggestions were made in regard 1o
them. Yet, the remarkable thing is
that in spite of those different ap-
proaches. in spite of, sometimes. in the
case of some countries certain entangle-
ments, which kept them back, neverthe-
less, we had the statement, this unani-
mous statement issued by those five
countries referring to a wide field of
public affairs, more especially concern-
ing Asia. It shows that sometimes,
whatever  differences there may be
between us. the countries of Asia, there
is a vast common ground in regard o
which we think alike, and that iz an
important factor.

Now. in this Colombo Conference
many questions were discussed. I
should like to read out—if I may—a
part of the joint statement issued
after the Colombo Conference. It has,
of course, been published in the Press
and hon. Members know it. Neverthe-
less, I should like to draw the atten-
tion of hon. Members again to this.

“The Prime Ministers reviewed
the situation in respect of Indo-
China where a long and tragic war
threatens the establishment of the
freedom and independence of the
people of Indo-China as well as
the security and peace of Asia and
of the world as a whole. They wel-
come the earnest attempts being
made at Geneva to find a solution
to the problem of Indo-China by
negotiations, and hope that the
deliberations of the Geneva Con-
ference would bring about =
specdy termination of the conflict
and restoration of peace in Indo-
China. They consider that the
solution of the problem of Indo-
China required agreement and =
cease-fire should be reached with-
out delay. The Prime Ministers
felt that the solution of the prob-
lem required direct negotiations
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between the parties principally con-
cerned, namely, France, the three
Associated States of Indo-China
and Viet Minh as well as other
partles invited by agreement. The
success of such direct negotiations
will be greatly helped by an agree-
ment on the part of the countries
concerned, particularly, China, the
United Kingdom, the  United
States of America and the Soviet
Union, on the steps necessary to
prevent a recurrence and resump-
tion of hostilities. The Prime
Ministers contemplated that this
negotiating group would report to
the Geneva Conference the final
«decision. They propose that
France should declare at the
Geneva Conference that she is ir-
revocably committed to the com-
plete independence of Indoagtina.
In order that the good offices and
the machinery of the United
Mations might be utilised for the
furtherance of the proposals of the
Geneva Conference and imple-
mentation of the decisions on Indo-
.China, the Prime Ministers were of
the opinion that the Conference
should keep the United Nations in-
formed of the progress of its deli-
berations on Indo-China.”
This is more or less a summary of
. what we have decided. It said some-
thing—the House will remember—
about colonialism and racialism, about
non-interference by other countries. It
has expressed its opinion strongly
about any interference—external or
* internal, communist or anti-communist,
in fact any type of interference in our
countries. That of course, has been
the policy or the feeling of most coun-
tries; no country likes interference of
‘ any type. Therefore, it was as well
that this fact was clearly stated. With-
out meaning any disrespect to the great
countries of the world, I would like to
* point out the fact that is well known,
+that we have today not only two great
groups hostile to each other, but what
‘may be called, two crusading spirits
trying to undermine each other. It
is, I may use the word, a kind of

" Dharm Yudh (9% qg ) going on
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between the two. [An Hon. Member:

Adharma Yudh (%% IZ) |whatever the
virtues of the Dharm Yudh (S%%g)
might be, somehow other countries
unfortunately get entangled, and are
bound to get entangled if matters go
worse. It has been our desire, both
for ourselves as well as for the sake
of the world because of the wider as-
pect of the problem, to keep apart from
this conflict. Therefore, this declara-
tion is of great importance. The House
will see that this declaration fits in
exactly with the preamble to the Indo-
China Agreement that I read a little
while ago. In that agreement, therefore,
we had in mind more or less the same
approach of non-interference as we
have mentioned in this Ceylon state-
ment.

In this statement also, the Colombo
statement, there is reference to Tunisia
and Morocco. Why, it may be asked,
were Tunisia and Morocco specially
mentioned, when there are many other
areas of colonial control. You ecan
hardly make a list of them. But the
fact of the matter is that Tunisia and
Morocco are not colonies in the real
sense of the word. They are both, or
they are both supposed to be, sovereign
countries in alliance. In effect, it is
perfectly true that their sovereignty is
non-existent and has been gradually
pushed aside and colonial conditions
have been produced there. But in law
and in fact the position in Tunisia and
Morocco is different from the normal
colony. Actually the conditions are
much the same. But this was one of
the reasons why we wanted to mention
Tunisia and Morocco separately, be-
cause colonies included all colonial
territories, and these two places were
not directly colonies in that sense.

One thing else we mentioned in the
statement, about the possibility of
having an Asian-African Conference.
This was a proposal made by the Prime
Minister of Indonesia. We all of us’
welcomed that proposal. There are
some obvious difficulties in organising
such a conference. And the Prime
Minister of Indonesia undertook te
explore this matter and to consult with
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the other Governments concerned success of clirect negotiatibn will be

about it later.

Another matter in which we were
deeply interested was the economic
problem of South Asia. We were hard-
ly in a position there to discuss this
with any detail, because one wanted
experts and others. Also, we had
exhausted the time at our disposal in
discussing other matters. But certain
proposals were made by several coun-
tries; and those proposals, it was sug-
gested and agreed to, should be circu-
lated to all the Governments concerned
with a view to our corresponding about
these and, if necessary, meeting to dis-
cuss these either at a technical level
or any other level. Because, it was
considered important that in economic
matters as well as in cultural matters
these countries of South East Asia
should come closer together.

Just previous to going to the Colombo
Conference I made six proposals in
this House. It was not my intention
to push those proposals exactly as they
were at this Conference at Colombo. 1
naturally wanted the general back-
ground and approach of those proposals
to be appreciated and accepted by the
Prime Ministers present there, but not
everything, word for word, as 1 had
stated here. And so I placed these
proposals in their general outline.
There was much discussion about them,
and as a result I have already read
out to you what we unanimously agreed
to. Now, much has been said about
this matter; about disagreement over
these questions. Of course, they were
different approaches, but the fact is, I
would like the House to read the
Colombo decisions and read the six
proposals in regard to Indo-China and
see how much similarity there is in
that approach. The basic approach that
1 made in those proposals was, cease-
fire, direct negotiations and non-inter-
vention. These were the three basic
things. Now, in the Ceylon statement,
cvease-fire has been given prominence,
direct negotiation has been given pro-
minence, but the word ‘non-interven-
tion' does not appear. Buif, what ap-
pears in its place? It is said that the

greatly helped by an agreementi on the
part of all countries concerned, parti-
cularly. China, UK. U.S.A., and
U.SS.R., on the steps necessary to pre-
vent a recurrence and resumption of
hostilities Now. if they cSme to an
agreement on the steps necessary to
prevent a recurrence and resumption of-
hostilities, it inevitably means non-
intervention or ‘non-aid’. It has got
that meaning. In fact, non-intervention
as such was in a sense negative. This
is a positive approach to the problem
including that negative approach of
non-intervention, so that, if I may say
so, the way the Colombo Conference
has put it is a much better way than I
had put it previously.

The real question where you con-
sider Korea or Indo-China is the ques-
tion of how far we can get a negotiated
settlement, or of how far these coun-
tries are going to try to impose a set-
tlement. Tmposition is hardly a settle-
ment still. But, now one thing is quite
clear. It is this: that the various
forces and powers are so matched that
it is not possible for either group of
powers {o impose any settlement om
the other wholly against the will of
the other ore. One can of course in-
cline the seltlemeny this way or that
way. It depends on the desire for set-
tlement. It depends on the strength
behind one. But, in the final analysis
{here can be no imposition quite apart
from the merits of the gquestion. We
have seen even in Korea the war drag-
ging on for three years and ending in
a stalemate, not in the victory of the
one or the other and a desire for set-
tlement naturally came after that three
years of warfare on both sides. Now,
if after that stalemate they speak—and
1 regret to say that both sides are in
the habit of speaking that way—as if’
they have won a great victory; if either
side wants to function as if it was
victorious, well, the facts belie that
position. It was a stalemate and if we
are to have a settlement it will have
to be based on that stalemate position.
I do not mean to say that geographical-
lv it is on that, but I may say the
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mental approach has to be that there
is no victor in the struggle and we
have to come to terms. That in effect
is the position both in Korea and Indo-
China. That is, if there is to be a
settlement it has to be a negotiated
settlement and not by imposition. Now,
unfortunately our wishes sometimes do
not coincide with the facts of the situa-
tion. Our desire about the type of
settlement or solution we want has no
relation to facts. President Eisenhower
used a very interesting phrase about
the approaches that were made, the
‘untenable and the unacceptable’. That
is, when one wants something which
one cannot attain, well, one wants it
rather in the air and what the other
party wants is unacceptable. So, one
cannot bridge that gulf. Now, in
Geneva, these matters are being dis-
cussed daily in a number of groups and
conferences and privately. All kinds
of proposals have been made which
appear tb be far removed from each
other. Nevertheless, the feeling that I
get is that there is a very earnest
desire to find some way out for a cease-
fire as well as for future steps towards
a settlement. I have no doubt that
the great statesmen who are engaged
in this work in Geneva are actuated by
" a strong desire for peace. Also, behind
all these big differences and sometimes
strong criticism of each other, there
appears to be a growing area of com-
monness in their approach. I do not
know, of course, what the result will be
of these deliberatigns at Genevu. I
earnestly hope that some way out will
be found towards, first of all, cease-fire
and then progressively towards settle-
ment. [ repeat that there can be no
such approach towards a settlement
except to a negotiated settlement, not
to an imposition.

People at some times said that India
is angling for some kind of invitation
to go to Geneva. Speaking for myself,
I can say quite frankly that not only
nave I no desire at all, but I would
hesitate very much to assume further
burdens of any type or kind. 1 have.
no desire; there is no question of angl-
ing about it. If and whenever we are
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invited to any of these difficult con-
ferences, it is not with too great a
pleasure that we go, but it is only
under the compulsion of events that
one cannot avoid going as we went to
Korea. OQur attitude all along has been
not to push ourselves in: at the same
time not to isolate ourselves and say
we can have nothing to do with it, be-
cause we are intimately concerned
with it. Not only we; but other
neighbouring countries in Asia are
intimately concerned. We cannot say
we wash our hands of this business.
Therefore, being intimately concerned,
we cannot get away from the fact that
if a situation arises which might
require some kind of initiative on our
part or some kind of association on
our part in any particular decision, we
cannot just run away and say, no, let
us drift. Inevitably, we cannot shed
the responsibilities that go with a great
country.

I do not wish to discuss these,
various proposals in regard to Indo-
China or Korea which have been put
forward at Geneva. That would not
help at all. We are anxious to help;
not merely to show our cleverness by
criticising this country or that pro-
posal. Apart from that, these pro-
posals change daily. It is not easy to
keep pace with them. Anyhow, so far
as we are concerned, We are earnestly
following these developments and if
and when necessity arises, we express
our ‘view point privately. If an occa-
sion arises when we can be perhaps of
some assistance in the promotion of a
settlement, we shall consider that with
‘the greatest care.

9 AM.
Of one thing-in the Colombo meeting
I should like to remind the House.
That is, we have emphasized that all
these matters in regard to Indo-China
should be kept in the purview of the
United Nations, that the United
Nations should. be brought into
this picture. Now we attach im-
portance to this. Sometimes I have
ventured to criticise the United
Nations—the functioning, rather, of
the United Nations—but the fact
remains that the United Nations
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is the only great international body
which can deal with international
questions. It is far better in these mat-
ters for that large forum of the Unit-
ed Nations to consider these ques-
tions of war and peace than for limit-
ed conferences. Of course, limited con-
ferences are essential, but, on the
whole, when the time comes, if the
United Nations is there, the weight
in favour of peace is likely to be much
greater, because nearly all the countri-
es there are interested in peace. There-
fore we have suggested about the
United Nations being seized in a sense,
that is, the Geneva conference report-
ing to the United Nations, and, may-
be, the United Nations giving the
weight of its support to that settle-
ment and seeing that it is carried
through. It is difficult enough for a
settlement to be arrived at—I hope
that difficulty will be surmounted—but
having surmounted the difficulty of
coming to some agreed settlement, the
next step is equally difficult, the im-
plementation of that settlement. And
it is there even more than before that
the United Nations comes in, and all
of us who are Members of the Unit-
ed Nations have to play our part in
this matter,

There are one or two other matters
I should like to refer to rather briefly.
I refer to the French settlements.
There is, of course, the old problem
of Goa, and, quite frankly, we have
not taken any special step in regard
to Goa. Questions are put in this
House from time to time, and I quite
recognise the impatience of hon.
Members and the country, and I give
a reply which even I cqnsider very
unsatisfactory, but there it is. I hope
that this problem will become easier
of solution because of other develop-
ments, but the real difficulty, if I may
venture to say so, dealing with Goa,
is that the fifteenth and the sixteenth
centuries come up against the middle
of the twentieth century. It is quite
extraordinary for this three or four
hundred years’ gap suddenly {0 be
bridged. We are told of alliances like
the Anglo-Portuguese alliance which I
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believe in some form or other dates
back six or seven hundred years and
which was renewed in the sixteenth,
seventeenth and early nineteenth cen-
tury in various forms., We are told
that Hisz Haoliness the Pape three hund-
red years ago issued a bull giving
half the world to Portugal We are
told of the more recent NATO alli-
ances and agreements, and we are
told that Goa has become an integral
part of Portugal. Well, apart from
that being somewhat of a violence in
geography, now, in this matter, the
Prime Minister of Portugal lays stress
on the Anglo-Portuguese alliance of
some hundreds of years ago. Natural-
ly, the world was rather different
then. In fact, India was hardly in the
picture. Even the British were not in
India then, and partly, 1 think, India
came into the picture in the sense
that the island of Bombay was about
that time given as dowry. Now, the
ruling authorities of Portugal still live
in the mental climate of the time when
the island of Bombay was given as
dowry, and it is naturally difficult for
us to adapt ourselves to that climate.
But this reference to the Anglo-Portu-
gal alliance has no relevance obvious-
ly to events in India or Goa, nor has
NATO which was an alliance for the
Atlantic communities. First of all, as
I have stated, we are parties neither
to the Anglo-Portugal alliance nor to
the NATO alliance, and. therefore, we
are not bound by any treaty what-
ever, to which we are not parties.
Secondly, we do not think that either
of these, even from another point of
view, has any relevance in this res-
pect; and in fact, some of the countri-
es associated with the NATO alliance
have expressed this view themselves.
Neverthelss, we have addressed some
of the governments concerned, and
drawn their attention to Prime Minis-
ter Salazar’s statement and pointed out ,
that we do not recognise this alliance,
and hope that they also do not recognise
that to be the correct position.

Then there is the unfortunate prob-
lem of people of Indian descent in
Ceylon. I find a great deal of difficul-
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ty in dealing with this matter, because
1 am quite convinced that this is, more
so than other gquestions, a question
which can only be solved in a friend-
ly and peaceful way, and I do mnot
wish to say or do anything which
ruffles the atmosphere or makes it a
little more difficult. The House knows
that somz montns back—in January,
1 think—there was what was called
the Indo-Ceylonese Agreement. That
was rather a big word to describe
it; it was an understanding of how
to proceed aboutl this matter; it was
not a solution, but it was an under-
standing as to how to proceed about
this matter, in prder to reach a solu-
tion. There were certain procedures,
and among those procedures, one of
the things that we have laid down
specifically was that neither Govern-
ment would take any steo without
consulting the other about this matter.
That, of course, does not make less the
sovereignty of either government. It is
a very common thing for countries to
come to a decision that they will con-
sult each other. That does not make
them less sovereign or less indepen-
dent. Since then, nothing very much
has happened, and yet many small
things have happened, which have
made large numbers of people in Cey-
lon wvery apprehensive about the
future, There is the problem, hon,
Members will remember, of these per-
sons, who, at the present moment, can
only be described as Stateless. - They
are certainly not Indian nationals.
They' and their families have lived
there for a long time; many of them
have been born there.

Now, normally they would be Cey-
lon nationals, but, of course, Ceylon
has the right and authority to decide
sbout that matter, about its own na-
tionals. So long as it does noi accept
them as nationals, they are nationals
of no State—certainly not Indian
nationals—and so they have become
Stateless people living in Ceylon and
hoping for Ceylonese nationality. In
fact, they have applied for it, nearly
all of them or a very large number
of them. I am not for the moment re-
ferring to the Indian nationals who
are there. They are in large numbers
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too, may be 150,000, and the House
should always distinguish between the
two. We talk vaguely. about Indians
here and Indians there. That is con-
fusing, because an Indian is normally
an Indian national; it does not matter
what the colour of his skin is, or he
may be, if I may use the word—Ilet
us say—a ‘Eumgean naturalised
Indian." Well, he is an Indian from
that point of view. Now, there are
Indian nationals in Ceylon who claim
only the normal rights of no diserimi-
nation, of freedom to function there
as any foreign national can claim. The
others are people of Indian descent
who have been there for a long time,
some of them for generations. Nobody
has been able to go to Ceylon from
India as an immigrant legally for the
last 15 years, 1 think since round-
about the late thirties. There have, of
course, been illegal immigrants—leave
that out. Now, so far as the Indian
nationals there are concerned, that is
a separate problem. It is a bit of a
problem too, because there is a cer-
tain process of squeezing them out.
While I may regret the manner of
doing it, I cannot challenge the right
of the Ceylonese Government of deal-
ing with any individual they choose
to. But when it is not a question of an
individual but large groups, then the«
situation becomes more difficult. Most
of these Indian nationals there are pro-
fessional people—merchants, domestic
employees and the rest. The other prob-
lem, and the real problem, is of that
of the so-called Stateless people; they
have nearly all applied for Ceylon
nationality and the matter is being
considered by some committee ete. in
Ceylon which accepts some applica-
tions and rejects the others. Lately
there have been far more rejections
than acceptances. Anyhow I do mnot
wish to go more deeply into this
question except to express my regret
at the trend of events in Ceylon which
has produced this strong apprehen-
sion. There are, after all, 600,000 or
700,000 of these persons in Ceylon,
it is a fairly large number and it is
to the interest of Ceylon, as it is to
the interest of these people, to settle
this matter peacefully; otherwise,
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paturally an unfortunate feeling of
conflict persists, which does no good
to anybody.

There is one matter which came up
the other day here and in answer to a
question, I made a brief statement,
that is, clemency for Japanese war
criminals. Now, this is a very impor-
tant matter, not because of the exer-
cise or not of clemency; we were
strongly in favour of clemency for
these people. But I realise that our
voice could not go far when others,
who normally differ, are of one opi-
nion about this matter; other ccuniries
who have normally differcd, that is,
the United States of America and the
Soviet Union, are of like opinion that
there should be no clemency. How-
ever, that is almost a matter affecting
a few persons. But what is important
is the procedure adopted in this,~—the
way India is pushed out because she
did not sign the San Francisco treaty
-and Pakistan is brought in. We have
no objection to Pakistan coming in
the normal course anywhere. They
are welcome. But the arguments ad-
vanced were really remarkable. I had
paid much attention to this. We, of
course, consulted our lawyers and
others repeatedly, although I thought
no great legal knowledge was neces-
sary in this matter. But the way this
has been dealt with casually, rather
cavalierly, without any intimation to
us, without anything—just we go out
of the picture and we are informed
later- by the Japanese Government
that they are told that India has no
say in the matter and that Pakistan
comes in—all this is a most extraordi-
nary thing which one cannot think
of in international affairs, But apart
from its being arbitrary and all that,
an attempt has been made there to
undermine, if you like, the very basis
of the agreement after the partition
with the United Kingdom. All these
are recorded facts. Here was this
agreement in which India was a con-
tinuing entity. not cnly the name of
the country but the country of India.
We assumed all the liabilities, all the
. debt, all the international obligations,
everything. It is all recorded, and now
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we are told calmly that Pakistan, as
a successor State to British India,.
because she signed the San Francisco
treaty—what the San Francisco treaty
has to do with this, I do not under-
stand—is brought in and India goes
out. It is a matter of grave concern
that great countries should function
in this way and deal with the inter-
national obligations in this casual and
cavalier way. In particular, I must
express my great surprise thzi the
Government o¢; the United Kingdom,
even more than the others, should
have agreed to this, because that Go-
vernment there has a special responsi-
bility. It is with that Government that
we came to an agreement on these
matters. Then, casually to deal with
this question in this way shows, if I
may say so, with all respect, that in
some matters the normal considera-
tions of international law or. if I
may say so, even international con-
ventions and behaviour are not res-
pected, and just any decision one
wants is imposed. Yet all this does
not make very much difference to us
—whether our opinion towards ecle-
mency to the Japanese war criminals
is accepted or not. OQurs was a lone
voice any way. But it does make a
great deal of difference, this approach.
This approach is applied repeatedly in
other matters. No country, least of all
India, likes to be imposed uzon. likes
to be played with, in this way. I men-
tion this not because of its own intrin-
sic importance, but as a sign.and a
symbol of the way highly respected
and great countries function now-a-
days in such matters.

There are of course, in the course
of these debates, many matters which
are often referred to but I have tried
to concentrate upon relatively a few
important ones, because, after all, they
cover this wider situation. If it so
happens that out of this Conference at
Geneva some good emerges—and I
earnestly hope it will—the whole as-
pect of affairs changes and other pro-
blems are affected by that change. I
earnestly hope that the great and wise
statesmen assembled at Geneva wilk
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find a way out of these problems. If
they find a way out, I am sure, other
countries who have no desire to push
themselves there, but wherever they
might be, would like to help in the
settlements arrived at, provided, of
course, they are settlements—no
country can help in imposing any-
thing. That is a hasic difference be-
tween our approach and the approach
sometimes taken by other countires,

I come back to what I said a minute
ago; our approach is that of trying to
work for collective peace and, in fact,
that collective peace is the only collec-
tive security. The other collective secu-
rity—that, all the time, by threats and
fear of mounting armaments—is not
even bringing a climate of peace. It
brings in a climate of fear. In fact, in
the world today there are very few
people who have any sense of securi-
ty and hardly enough the people be-
longing tn the most powerful countri-
es of the world have the least feeling
of security. It is curious; it shows that
security necessarily does not come
with power and armaments when the
‘powers and armaments are matched
by somebody else with power and
armaments. Security springs by bring-
ing about a new climate, a new ap-
proach and recognising that in this
world, we can only exist by a policy
of ‘live and let live’, by tolerating
others—tolerating no aggression, tole-
rating no interference—but tolerating
others to exist as they want to exist.
Here, we are in India—it may apply
to other Asian oountq‘es trying hard
in our way to shape our own destiny,
political, economic, social. cultural,
whatever it may be. We have some-
times our own internal arzuments or
conflicts. That is natural, we settle
them. We may accept and we do ac-
cept many things from other countries.
We have to because we are backward
in industry. in science, ia technique, in
hundred and one things, many new
concepts and ideas. We do not wish to
be isolated. We want to accept them,
but it is we who actept them of our
own free will. The moment anything
is imposed upon us, even if it is a good
thing, it becomes poison in our system.
Therefore, this idea of imposing good
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—even some of us I am afraid, I in-
clude all of us not excluding myself
ip that number, try to be good to
others and we get very annoyed if our
good is not accepted and acted upon—
is not good. We are unduly thrusting:
ourselves on others; may be this Par-
liament might occasionally thrust it-
self on the people of India today by
trying to do too much good t{o them.
However that may be, when it is a
question of other countries trying to °
do good to you, it is a dangerous mat-
ter, and immediately there are bound
to be conflicts. I mean that a thing.
you might accept in grace normally,.
you reject even a good thing because-
you are roused against that imposi-
tion, so that in this world today we-
must accept this ‘live and let live’
business. Let there be no interfer-
ence, external or internal, and let
ideas freely flow and let each country
evolve itself and that is the only basis
on which you can have a gradual re-
turn of feeling of sanity and security.
1 bave no doubt that if there is inthe
world a value of ideas—as there is,.
of course—the right ideas will prevail
in the end. They would prevail far
less by fear of armaments because that.
produces a new context of things.
Now, of course, if you know about
force and arms in the world of today,
the arms are such that at the end of
the conflict between these arms mo
ideas may be left at all finally to pre-
vail. So, I earnestly hope that the
efforts of the Statesmen at Geneva
will meet with success and, while we-
are perfectly entitled as individuals.
or as groups to express our opinion
and criticise, I think, we should also-
send them our goodwill for th

Dode. B at pur-

Mr. Deputy-Speaker: Motion moved:-

“That the present International
situation and the policy of the
Government of India in relation

thereto be taken into considera-

I have received notice of some-
amendments, but the hon. Members
who have tabled them have forgotten
the rules, I mean rule No. 311, which:
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_I shall read out. I have to make some
modifications to these amendments,
otherwise they will be out of order.
.I do not want to throw out these
amendments. If the hon. Members
roncerned are agreeable to this slight
.modification. I can take them.

Several Hon. Members rose—

Mr. Deputy-Speaker: Order, order
please. No hon. Member ought to get
~ap while I am standing.

Rule No. 311 says:

“A motion that the policy or
situation or statement or any other
matter be taken into consideration
shall not be put to the vote of the
House, but the House shall pro-
«ceed to discuss such matter imme-
diately after the mover has con-
cluded his speech and no further
.question shall be put at the con-
clusion of the debate at the ap-
_pointed hour unless a member
moves a substantive motion in ap-
propriate terms to be approved
by the Speaker and the vote of
the House shall be taken on such

motion.”

‘The hon. Members evidently address-
£d themselves to the rules as they
stood originally before they were
. amended. Anyhow, I do not want to
,.throw out any of these amendments
. on the technical ground.

I will now begin with Shri Raghu-
‘-nath Singh's amendment. 1 propose
that it should be amended like this
since “That in the motion, the follow-
ing be added at the end, etc.” is not
~appropriate and does not fall in line
 eith rule 311:

“That for the original motion,
the following be substituted,
‘namely:

‘Thiz House, having considered
the international situation and
the policy of the Government of
India thereon, approves of all the
-steps taken so far by Government
-in the matter.’”
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Shri Raghunath Singh (Banaras
Distt.—Central): I agree, Sir, 1 beg to
move:

That for the original motion, the
following be substituted, namely:

“This House, having considered
the international situation and
the policy of the Government of
India thereon approves of all the
steps taken so far by Government
in the matter.”

Mr. Deputy-Speaker: Likewise, ver-
bal alterations are also necessary in
the other amendments that have been
tabled. If the hon. Members agree,
they can move their motions.

Sardar A. S. Saigal (Bilaspur): 1
beg to move:

That for the original motion, the
following be substituted, namely:

“This House, having consider-
ed the international situation
and the policy of the
Government of India thereon
approves of the steps taken by
the Government.”

Shri T. K. Chaudhuri (Berham-
pore): I beg to move:

That for the original motion, the
following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon regrets that the Govern-
ment have—

(i) failed to take such steps as
would strengthen and rein-
force India's security against
the danger of colonial aggres-
sion in Asia and elsewhere,
and against the danger of ag-
gressive U.S. expansionism
in particular, as evidenced by
the extension of U.S. mili-
tary aid to Pakistan and other
neighbouring countries of
India:

(ii) generally followed in the
wake of Great Britain and
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the British Commonwealth
and failed 10 forge an inde-
pendent line of policy of their
own in international affairs;
and

(iii) by their recent statements
and proposals on Indo-China,
by their participation in the
Colombo Conference of Asian
Premiers conjointly with the
governments of such coun-
tries as Ceylon and Pakistan
and by their support to the
Colombo decisions sought to
exert the weight of their influ-
ence in favour of a negotia-
ted settlement between
France and Indo-China which
is ultimately directed towards
bringing the states of Viet
Nam, Laos and Cambodia in
some form of association with
the French Colonial empire
and securing the puppet pro-
French Governments of these
States a share in power in the
new scheme of things in Indo-
China.”

Shri Raghuramaiah (Tenali): I beg

to move:

That for the original motion, the
following be substituted, namely:

“This House, having considered
the international situation and
the policy of the Government of
India thereon approves of the
policy.”

Shri S§. V. Ramaswamy (Salem): I

beg to move:

That for the original motion, the
following be substituted, namely:
“This House, having considered
the international situation and
the policy of the Government of
India thereon approves of the
steps taken by the Government.”

Shri N. L. Joshi (Indore): I beg to

move:

That for the original motion, the

following be substituted, namely:

.> “This House, having considered
the international situation and
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the policy of the Government of
India thereon appeals to all the
peace-loving citizens of the world
to get themselves united against
the common danger facing hum-
anity as a whole in the threat of
war endangering world peace.”

Shri Sadhan Gupta
South-East): 1 beg to move:

That for the original motion, the~

following be substituted, namely:

“This House, having consider-
ed the international situation and
the policy of the Government
of India thereon is of opinion;

(a) that all the diplomatic pri-
vileges and immunities of Ameri-
can experts in India who enjoy-
such privileges and immunities
should forthwith be withdrawn,

(b) that all American experts
working in India should be re-
moved at the earliest opportuni-
ties, and where they cannot be
replaced by our own nationals,
they should be replaced by ex-
perts from foreign countries not-
connected with NATO or the
ANZUS;

(c) that steps should be taken
to remove the stranglehold of
Britain on our economy;

(d) that foreign  enterprise
should at once be banned in sec-
tors of our Industry which are
vital to our national security and
defence;

(e) that all kinds of propa-
ganda, whether through the-
cinema or through literary works
or otherwise. designed to pro-
pagate the necessity or advis-
ability or inevitability of war
with other countries should forth-
with be banned;

(f) that all propaganda against.
the people of Pakistan ghould be
actively discouraged; and

(g) that efforts should be made-
to establish friendship and good-
will between the people of this
eountry and * Pakistan through-
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.exchange of official and unofficial
goodwill missions, sports and
.other kinds of cultural delegations
.and other means.”

‘Mr. Deputy-Speaker: Amendments

‘moved:

(1) That for the original motion, the

following be substituted, namely:

“This House, having considered
-the international situafion and the
policy of the Government of India
thereon approves of all the steps
taken so far by Government in ihe
matter.”

(2) That for the original motion, the

-following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon approves of the steps {aken
by the Government.”

(3) That for the original motion, the

dollowing be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India

thereon regrets that The Govern-
-ment have—

(i) failed to take such steps as
-would strengthen and reinfcrce
‘India’s security against the danger
.of colonial aggression in Asia ard
.elsewhere, and against the danger
.of aggressive U.S. expansionism in
particular, as evidenced by the ex-
tension of U. S. military aid to
“Pakistan and other neighbouring
countries of India;

(ii) generally followed in tihe
wake of Great Britain and the
British Commonwealfi and failed
4o forge an independent lne of
policy of their own in internation-
-al affairs; and

(iil) by their recent statements
:and proposals on Indo-China, by

i
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their participation in the Colombo
Conference of Asian Premiers con-
jointly with the governments of
such countries as Ceylon and Pakis-
tan and by their supporf to the
Colombo decisions sought to exert
the weight of their influence in
favour of a negotiated seftlement
between France and Indo-China
which is ultimately directed to-
wards bringing the states of Viet
Nam, Laos and Cambodia in some
form of association with the French
Colonial empire and securing the
puppet pro-French Governments of
these States a share in power in
the new scheme of things in Indo-
China.”

(4) That for the original motion, the

following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon approves of fhe policy.”

(5) That for the original motion, the

following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon approves of the steps taken
by the Government.” =

(6) That for the original motion, the

following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon appeals to all the peace-
loving citizens of the world to get
themselves united against the com-
mon danger facing hiumanity as a
whole in the threat of war endan-
gering world peace.”

(7) That for the original motion, the

following be substituted, namely:

“This House, having considered
the international situation and the
policy of the Government of India
thereon, is of opinion—

(a) that all the diplomatic pri-
vileges and immunitfes of American
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experts in India who enjoy such
privileges and immunities should
- forthwiih be withdrawn;

-(b) that all American experts
working in India should be remov-
ed at the earliest opportunities, and
where they cannot be replaced by
. -our own nationals, they should be
replaced by experts from foreign
countries not connected with NATO
or the ANZUS;

(¢) that steps should be taken to
Temove the stranglehold of Britain
on our economy;

(d) that foreign enterprise
:should at once be banned in sectors
of our Industry which are vital
to our national security and
«defence;

(e) that all kinds of propa-
ganda, whether through the
cinema or through literary works
or otherwise, designed to pro-
pagate the necessily or advis-
ability or inevitabilily of war wilh
other countries should forthwith
be banned;

(f) that all propaganda against
the people of Pakistan sFould be
actively discouraged; and

(g) that efforts should be made
‘to establish friendship and goodwill
between the people of this country
and Pakistan through exchange of
official and unofficial goodwill mis-
sions, sports and other kinds of
cultural  delegations and other
means.”

Shrj Velayudhan Quilon cum Mavelik-
kara—Reserved—Scheduleq Castes): I
do not propose to move my amendment

-as a similar amendment has been moved

by Shri Raghuramaiah.

Dr. Lanka Sundarim (Visakhapat-
nam) rose-—

Mr. Deputy-Speaker: The House will
now proceed with the discussion of the
original motion and also the substantive
omotions which I just read out.

Dr. Lanka Slmdlrlm Before we

‘proceed further may I ask whe‘l.her ihe
‘Business Advisory Committee has
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allotted two days for this discussion? I
want to know whether it is iwo days

or only one day.

Mr. Deputy-Speaker: It do2s mnot
appéar that the Business A&Visory Com-
mittee has decided anything so far as
this matter is:- concerned. I have got
other work for the House which is ad-
mitted, and there are occasions when
the international policy comes up be-
fore the House from time to time as
international situation changes and re-
ferences have fo be made to some
events or other. I believe one day is
enough, or let us see at the end of the
day if it should be extended to any ex-
tent. I propose doing this alternative-
ly. If the debate closes today, I will
request the hon. Prime Minister to re-
ply tomorrow,

Sardar A. 8. Saigal:
Sunday.

Mr. Depuaty-Speaker: it means the
next day the House sits.

Shri H. N. Mukerjee (Calcutta North-
east): It is good that we get an oppor-
tunity from time to time to discuss
the foreign policy of our country be-
cause it is important that we recall the
categorical imperatives of our foreign
policy. It is important that we re-
member the major premise of our
patriotism in the setting of foreign
policy, which is that we shall always
raise our voice, and wherever we can,
we shall raise our hands also, in support
of the people who are fighting for free-
dom wherever they might be. Today it
is of special importance that we are
having this debate because at Geneva
a Conference is taking place where Aria
is above all on the agenda. The aues-
tion of war or peace in Asia has come
to the forefront. Today the peoples of
the world are confronted with hope and

Tomorrow is

‘déspair at the same "timé because of

what has actually happened; those who
want to retain their stranglehold on
peoples struggling to be free have been
compelled by the pressure of circums-
tances to agree to the holding of this
Conference but they zre trying even
now to sabotage this Conference and
see to it that this Conference does mot
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produce the results which our Prime
Minister is hoping for along with the
rest of the peoples of the world.

1 am reminded in this connection of
what was said once, at least what was
reported to have been said once, by
Clemenceau in 1919. It appears tnat a
British diploma; was going with Cle-
menceau in a car along the streets of
Paris and on that day there had been
a railway accident. It was placarded
on the newspaper hoardings; at one
place it was described as “‘an accident on
the railway" and the other report said,
“disaster on the railway”. The Bri-
tish diplomat then asked Clemenceau:
“In French, does ‘accident’ and ‘disas-
ter' mean the same thing?”. He barked
in reply: “No, of course it does not.
For example, if President Wilson falls
into a well, it would be an accident but
if he gets out of it, it will be a disaster.”
What has happened today in regard to
the international situation is that Mr.
John Foster Dulles and his tribe find
themselves in a position where they
can no longer resist the urge for peace
and freedom in Asia and their agree-
ment to have this Geneva Conference
particularly with People’s China parti-
cipating is really a sort of an accident
which has happened, but if Mr. John
Foster Dulles and his tribe can get out
of this accident, that would be a disas-
ter. And that is a disaster :gainst
which the peoples of the world have to
take every possible precaution.

1 was happy to see the Prime Minis-
ter getting rather angry over the
peculiar improprieties of the imbroglio
which has happened over the San
Francisco Treaty in relation to Japan
and the treatment which has been
cavalierly meted out to us. I say I was
happy to see him angry because he sald
a little earlier that India is not angry
at her exclusion from the Geneva Con-
ference. I do not expect our Prime
‘Minister to say that he is angry at our
exclusion from Geneva. I do rot say
that India has need to be angry. But
at the same time there is no use getting
away from the fact that, in spite of
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India today possessing something like
a moral initiative in world affairs, an
initiative which has from time to time
been exercised with positive courage, in
spite of all that, this pernicious eftort to
keep India away from Asian delibera-
tions, from deliberations in which she
rightfully ought to have a part, this
effort is continuing, and this effort is
having the utmost support from our
friends of the Commonwealth, from the
United Kingdom.

This happened not only in regard to
our exclusion from Geneva but al=o in
regard to our exclusion from the Dis-
armament Commission. from the Sub-
Committee on Disarmament which has
been appointed by the United Nations.
M. Vyshinsky had suggested that India,
China and Czechoslovakia should be on
the Disarmament Commission. The
United Kingdom came forward first of
all to prevent our being a member of
the Disarmament Commission. India
actually being present on the spot and
contributing her share of wisdom and
understanding and insight to interna-
tional deliberations is today an impor-
tant factor in world affairs. But today
there is a definite effort being engineer-
ed, a deliberate effort, to keep India
out, if. at all that is possible. That is
why I say I was happy to sce the
Prime Minister angry at least at one
thing where these people have shown
us that they do not greatly like the
idea of India’s participation. Because,
the voice of India today is alwavs rais-
ed on the side of peace and freedom of
the peoples.

Most of our attention is mnaturally
riveted on the Geneva Conference.
And there we certainly wish that a
settlement is arrived at over the cues-
tion of Indo-China and of Korea. Why
ig it that the peoples of the world teday
are so very anxious about the out-
come of this Conference? It is hecause
with the hydrogen bomb experimenta-
tions and with the talk of “massive
retaliation” which the United States
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of America was going to practise
against whoever incurred her disfavour,
it was in the context of these things
that the people of Asia realised above
all that peace is a need, peace is some-
thing which has got to be uachieved
here and now. And this feeling of the
people of Asia is today so paramount
that no force on earth can prevent it.
Angd that is why a very fine setting has
been provided to fhe Geneva Confe-
rence by the great victory of the
people's forces at Dien Bien Phu. They
try to say it is only an effort on the
part of those who are fighting for the
freedom of Indo-China to nogotiate
from positions of strength. That is
their phrase, the phrase of imperialists.
They choose to forget that the planning
for the Dien Bien Phu battle was mzade
by the French imperialists with Ame-
rican instigation and assistance in order
that sjthey might give a death blow
to the fight of the Indo-Chinese people
for freedom. But it came back like a
boomerang, and came right on time, so
that we know what is what in Asia.
Come all the hydrogen bombs and atom
bombs all together against the spirit of
the people, that spirit cannot be daun-
ted. That, therefore, is the back-
ground of what is happening at Geneva
today.

There is no need for me to go into
any detail over the questions which are
being discussed there. But I wish that
we make clear that if we are going to
have a settlement in Indo-China and in
Korea—and surely a settlement must
come in these two countries—then we
must concentrate on the essential points.
Of course there should be a rease-fire.
Of course there should be a negotiated
settlement. Of course, there might be
a dispute about who are going to take
part in the discussions preliminary to a
settlement and as to who are going to
constitute the supervisory commis-
sions of those supervisory Commis-
sions are going to be appointed if and
when elections are held in order to
give the people an opportunity to
determine their own destiny. But, the
crux of the matter is that the foreign
troops who are there, either in Iado-
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China or Korea, must quit. A tine
limit must be fixed for their evacua-
tion because we cannot have anything
like free and fair elections inspite of
supervision through United Nations
or any other kind of agency, if we
have got foreign troops still in opera-
tion in those areas. Therefore, the real
demand of the people of these sreas—
and surely, that is a demand which we
can support enthusiastically—is that the
crux of the matter in regard to the
settlement of the issues at stake im
these areas is that there must be an
evacuation of these areas by all foreign
troops of whatever description, Asian,
European, American or African, before
the people can choose their destiny;
before the people can decide on what
kind of Government they are going to
have, This is a matter which is es
caping the attention of our people. To
our people, Sir, the whole picture is
painted in a very confusing fashion.
The idea is presented that the two
camps are fighting for power in those
areas; that the Soviets and China
they are putting forward certain
claims and the Americans, British and
others are putting forward certain
other claims; that there is a tug-of-war
and there is a stalemate. We have to
find out what exactly are the positive
proposals which are being made.
Therefore, I say, that General Nam I
of North Korea has offered certain
proposals, very concrete proposals, and
there this question of evacuatien by
foreign troops within six months is
made a condition precedent to any
kind of real settlement. I say, that
is absolutely important in regard to
this Indo-China war which has gone
on for seven years. At one time the
French used to say, it is a forgotten war
“le guerre oublié”, yet they could not
forget the wounds the canker euting
into the wery vitals of French spirit
and economy because of the dirty war
“le guerre sale”. Whether it is for-
gotten or whether it is dirty, they have
got to come to some kind of settlement
with the people of Indo-China, That
is something which they realise. Ins-
pite of that, what are they duing?
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They are not really taking any positive
steps for the settlement of the question.
The settlement can only happen if we
get not only the suggestions regard-
ing supervisions, but a definite proposal
that the foreign troops of any kind of
shade or colour should all quit the
scene. We know ourselves how the
United Nations Observers and such
other authorities behaved in rvegard 1o
Kashmir. We know only too weil how
the United Nations Observers behaved
in regard to Kashmir. In regard to
Pondicherry once in 1948 the French
Government conducted the elections
in its possessions.and the results were
so dismal that the India Government
had to scrap the agreement to have
a plebiscite under United Nations
auspices and had to demand uncondi-
tional merger of those colonies without
any kind of strings whatever. We
know what happens when this kind of
supervision is in the picture. If the
foreign troops are out of the scene
altogether, then surely, there can
be agreement. In regard to the
methodo!supervisian,Iﬁndiﬂthepa-
pers that M. Molotov has made certain
suggestions about how the Supervisory
commissions may be constituted which
may be acceptable to either side. I
need not enter into the details of the
matter, but the erux of the matter, I
repeat, is that there must be evacua-
tion of these areas by all foreign troops
as soon as possible. 1f these Ioreign
troops are there, it will only create
certain factors which are extremely
undesirable. That is a point which I
would like to emphasise with all the
strength at my disposal.

Now, Sir, as the Prime Minister has
said today, these Asian questions are
the most important of all. In con-
nection with it, naturally we are re-
minded of what is happening in our
own land and our own soil. The ques-
tion of Pondicherry and other French
possessions, as well as Goa, would
come to our mind. These questions
have been repeatedly discussed on the
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floor of this House, either by way of
questions or otherwise, and the Frime
Minister also has said that as far as
the negotiations with the French are
concerned, they are being pursued at
the present moment. He has also
made certain observations in regard to
Goa. I do not want to go into the
details of this matter, because our
Government has taken a stand in re-
gard to these foreign possessions, &
stand which we wish to see materia-
lised in practice as soon ever that is
possible. Therefore, I do not want to
embarrass the Government in any way.
But, I do wish to say one thing. The
patience of our people is being very
sorely tried. From time to time, ques-
tions come up in this House as well
as in the other House and the answers
which we get from the External Affairs
Ministry are by no means really
satisfactory. Because, the thing hangs
fire; the stalemate continues; the
humiliation of these foreign rossessions
on our soil does not appear likely to
be effaced within a short span of time.
This is the kind of thing which happens.
I do not know if you got also, I sup-
pose all Members of Parliament were
sent, a copy of the speech made on
Goa by Dr. Salazar on the 12th April,
1954, along with a covering note from
whoever is the diplomatic represen-
tative in charge of the Portuguese

. legation in New Delhi; it is, T see the

Portuguese Minister of Foreign Affairs
Mr. Paolo Cunha who has sent this
circular as well as the speech to all
Members of Parliament as far as I
know. I entirely agree with the Prime
Minister that the Portuguese are try-
ing to make up something by way of
a treaty in the 17th century and they
are importing it into the 20th century.
But, even worse things are happening.
Passions which are worse than priri-
tive have been resuscitated by the neo-
imperialists of today, those who are
flaunting the possession of hydrogen
bomb and atomic weapons and other
instruments of mass extermination.
The Portuguese are reviving something
of the 17th century which was a gra-
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cious period by comparison with
certain other periods in history.
These people are raking up pre-primi-
tive days. Perhaps I may be insulting
our ancestors in saying that they are
raking up the spirit of those days. 1
do not think there was ever any period
in human history when people of a
certain sort could move about in res-
pectable society and get away with it
people who are merchants of death,
people who brag about their possession
of weapons of desiruction on a srale
which is absolutely unprecedented and
which on any computation is immoural
to the nth degree. This sort of thing
is happening today. When this gen-
tleman Dr. Salazar, the Prime Minister
and Dictator of Portugal, invokes the
Anglo-Portuguese treaty, when he says
openly that he has had a talk with the
Prime Minister of Canada who says
something which contradicts what the
Prime Minister had reported to have
been the Canadian reaction to the Por-
tuguese possessions like Goa, when
he says these things and when I put
two and two together, when'I recall the
British econduct in regard o India's
role in world affairs today, when I
find that forgetting all canons of pro-
priety and decency, even diplumatic
immunity of our representatives is
ignored altogether by the British
marauders, who talk about law and
order, in Africa, when these things
happen, I think something should be
done about it. We are in the Com-
monwealth., The guardian angel of the
Commonwealth is the United Kingdom
and ‘the United Kingdom takes up this
king of attitude from time wo time.

In regard to Goa and in regard to
Pondicherry, in regard to these foreign
pockets in India, I think it is time that
we set a target date and we say, look
here, we are not going to tolerate this
nonsense any longer. I remember what
was said in the days of the war for

Italian independence: “le cri de
douleur”  “the ecry of sorrow”
is coming from  our people

who live some miles away. We
can no longer turn a deaf ear to the
cry of sorrow which is coming from
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these areas. That ig what we have to
say. That is what we have to tell the
French and Portuguese imperialists.
However much they might bank upon
the support which the Americans have
promised and the support which the
English, somewhat timidly, have ten-
tatively promised them, they must
give an undertaking that after a
certain date they will quit. If they do
not quit, we are no longer responsible
for whatever action the people of that
area are taking and we must not be
internationally ecriticised if our people
also assist those of their countrymen
who are living in these foreign poc-
kets. I should say, therefore, that we
ought to take a very strong line in
regard to this matter.

Now, the Prime Minister referred to
the Colombo Conference and I certain-
ly should concede that, in spite of the
somewhat unpropitious composition of
the conference, the pressure of public
opinion was such that the decisions of
the Colombo conference has largely
been a blow, a powerful blow, directed
against American imperialism and
other imperialisms which are trying to
dominate over Asia. But, I did not
quite understand when the ~ Prime
Minister said that reference was made
to Tunisia and Morocco and not to
places like Kenya or Malaya which are
mentioned so often in this House. He
said that mention was made of Tunisia
and Morocco because they are not
under colonial powers, but ihey had
quasi-sovereign jurisdiction and there-
fore they stand in a different category.
I say by all means let us mention
Tunisia and Morocco, but let us not
forget Malaya and Kenya and suvch
other areag of the British Empire as
British Guiana. Why should we for-
get them, I see no reason. Tunisia
and Morocco might stand in a different
category. When we speak of Tunisia
and Morocco, our arguments zre diffe-
rent, but in regard to Malaya, in re-
gard to Kenya, in regard to British
Guiana, In regard to so many other
areas of the world, we also have to say
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what we feel. There, I have a suspi-
cion I do not want to put it more
strongly than that—that it is only be-
cause of our association with the
British Commonwealth that we cannot
take a forthright attitude on this point.
I know I annoy the Prime Minister, but
I am quite used to it. I do annoy
him, but what can I do? I cannot help
it. I do say, I aver it, I assert it, with
all the emphasis at my commang that
this kind of discrimination, when we
try to attack the imperialist process in
Tunisia and Morozco and do not attack
or condemn the heinous activities in
Malaya and Kenya, is something which
I do not like.

Then, I hearq the Prime Minister
with much interest in regard to the
Colombo conference decision that there
should be no interference—Communist
or anti-Communist or any ofther—in
the areaz of Asia. He said also the
world today is a place where it ap-
pears as if a dharm yudh is going on, a
crusade is going on, and we do not like
it, we want to be left alone. I agree
entirely that we want to be left alone,
ang I say as a Communist what has
been said over and over again that
Communism is not a matter for ex-
port. It cannot be taken in a suitcase
from one country to another. The
Communist influence on India is some-
thing which can only have validity and
reality if it grows out of the conditions
of our country. That goes without say-
ing. That is one of the primary pre-
suppositions of Marxist thought. I
would ask the Prime Minister what
exactly are the influences which we
have s0 far experienced. Since 1847
when the Prime Minister came to his
office, who has interfered in India's
internal affairs—Britain, 1'nited States
of America or the Soviet Union or
China? In Kashmir who has been con-
tinuously interfering and plotting
against our sovereignty and indepen-
dence? Did not the Prime Minister
once say in regard to Truman and
Attlee that they were trying to bring
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some kind of pressure on us in regard
to Kashmir?

As far as the people of Pakistan are
concerned, did the Soviet Unioa impocse
a pact on them, or is it the Americans
who are now having their domination
over that area by imposing this pact on
them? The people of Burma can justly
ask their Prime Minister: “Who let
loose the Kuomin-tang bandits on the
people of Burma? Was it the Ameri-
can imperialists, or was it the Soviet
Union or China?" The people of
Ceylon—I mention those ecountries
which were represented in the Colombo
conference—would certainly ask their
Prime Minister: *“Who put terrific
pressure on the Government to see to
it that there was not an advantageous
economic deal between the People's
Republic of China and Ceylon—the
rubber-and-rice transaction? Who put
the kind of pressure which was wrong?”
The people of Indonesia might certain-
ly ask their Prime Minister: “Who
intervened against us when we were
fighting arms in hand against the
Dutch colonialists? Was it the United
States, or was it the Soviet Union?"
Who are these foreign interventionists?
Are they Communist interventionists?
Have you ever been able to spot them?
We know, everybody knows, in Indo-
China who are supplying the French
with arms and ammunition. They are
openly bragging about it. They have
not yet found one single Soviet scldier
or anything like that. There is no evi-
dence to show that the Soviet or
Chinese are interfering directly in the
war. (An hon. Member: Indirectly.)
Of course, they are neighbours of China
and, so to speak, they have their cwn
affiliation, but that is a different niatter.
But, where is the intervention? I
would beg of the Prime Minister to
remember what he. knows more than
most of his followers, that countries
with a socialist economy do not re-
quire imperialistic areas of exploita-
tion. They do noi have their super-
profits to sink in other areas where they
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can mulet the labour, sweat the
iabour and sgueeze super-profits.
They do not need this sort of thing.
He knows it very well. That is why,
the danger today to our freedom is
not from communist influences abroad,
but from these imperialist influences
which are stalking all over our land,
which are stalking over Asia and
Africa and which are trying to domi-
nate the whole warld. That is a point
which I would like the Prime Minis-
ter to remember, because, as I say, be
has made a study of these things. He
knows that more than many of his
followers, who have rather no idea in
regard to how these affairs are being
conducted in the world today.

wo w g For (ommr-Haon
gratad @ e, oo d of s

Shri H. N. Mukerjee: In regard
to the Dharm Yudh he has said:

‘gAY wad A

It must be written somewhere or
other on the panels of this House. He
said that truth will triumph. We say,
yes, the truth will triumph. He has
asked for peaceful co-existence. I
could give you chunks of quotations
from Marx, Engels, Lenin, Stalin and
Mao-Tse-Tung and all the authoritative
exponents of communism, who have
spoken on co-existence. But we do
not believe that this co-existence will
last for ever. We believe that the
stamp of doom is on capitalism. Capi-
talism will go. We can co-exist for
quite a long time as far as we can see.
But in competition, real competition.
capitalism will go down before socia-
lism. There is no doubt about it. As
sure as I am speaking here, and as sure
as the sun will rise tomorrow, capita-
lism will go, and socialism will come.
But we say we do not have to fight,
we do not have to send arms and
ammunition, we do not have to send
spy rings into different countries,
because we depend upon the objective
development of social and economic
forces in every country, which would
lead to the inevitable success or vie-
tory of socialist forces. That being
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so, the dherm yudh is going on, and
“gERTA AT T’
Truth will triumph, Do not try to
vitiate the truth by giving a handle
to imperialist powers to distort reali-
ty, to intimidate people, to thwart
their spirit, and to depress their
counage which is going to recreate
the world nearer their hearts’ desire.

I do not wish to take any more
time of this House, but I think it is
a happy coincidence that we are dis-
cussing foreign policy on the eve of
a very auspicious day, wvaishakhi
poornima day, the day when -the
prince of peace, the Lord DBuddha
was born, the day when he achieved
enlightenment, and the day when he
departed from this worid. But what
did the Buddha stand for? He has left
us a headp of treasure that neither
moth nor rust can corrupt, that not
even our traitorship, if we become
traitors to that legacy, can sully. He
hag left us that heap of treasure. But
what did he preach? He preached
peace, but peace based on right living
and right thinking Let us try to
live rightly and to think rightly., That
shall certainly make us find out who
are our friends, which ideas are wel-
come to our country, and how we are
going to recreate our country. Then,
and then alone, we shall ba able to rid
this world of ours today—this lovely
world which we want to recreate in
the manner it should be recreated—of
the ugly miasma which haunts it today,
and then we shall make up our minds
to fight those forces of evil which are
threatening the very existence of man
and his possibilities of peaceful .and
happy existence.

Wz nitey g -(HEwT-wEg--<tEm):
IUEE WElRd, 9§ 9% gAR aqiaw
difg #r g ¢ 4° worw € Tw
least ot 7@ @is @  off g
TF T et wity wew & T oA
aE & @ g e At woagr
@i @ | T o wwwr ¥, W
sww 5t 4° 3 yAw m s i ¥, v @
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Shri Raghuramaiah (Tenali): I am
sorry Mr. Mukerjee is not here, 1
would have liked him to be here, I
appreciate very much his references
to our Prime Minister and the great
tribute he has paid that the Prime
Minister knows more than anybody
else on thig side. It is only az echo
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of the worldwide tribute that is slow-
ly pouring in, but he seems to imply
that as compared to some Members
on this side of the House, he (Mr
Mukerjee) knows a little bit more.
I wish he had proved that., but the
reference he made to Malaya and the
attitude taken up by the Colombo
Conference belies that. I would draw
your attention, Sir, to a portion of
the statement issued by the Prime
Ministers’ Conference, It reads as
follows:

“The Prime Ministers discussed
the problem of colonialism which
they regretted still existed in wari-
ous parts of the world. They were
of the view ‘that continuance of
such a state of affairs was a viola-
tion of fundamental human rights
and a threat to the peace of the
world.”

I do not know how else one could
¢ordemnn the colonjal system in lts
entirety} Unlike Mr. Mukerjee, we
do mot distinguish between British
colonialism and any other colonialism.
We have no gartiality towards any
particular colonialism, either of re-
cent types or of ancient types. We
detest colonialism and we have never
hesitated to condemn it in any quarter
where it may find itself. Mr.
Mukerjee's comment in this mstter
shows only g certain attitude of mind
which is always obsessed by feelings
of one-sidedness. I agree that Mr.
Mukerjee knows a lot more than some
of us, but only in certain subjects.
He knows, for instance, more ahout
Russian policy than Malenkov him-
self knows. I agree and do not dis-
pute that, but whether he knows all
sides of the picture, I leave it to the
House to judge and to those Members
who have been following his speeches.

Having said that, I must express
my surprise at the reference he made
to Buddha. The Deputy Leader of
the Communist Party made a refer-
ence to Buddha and his peaceful
preachings. Even that of course I
appreciate and I do not want to
make any comment on that. It is
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good they (the Communists) are
loaking to Buddha, Probably their
mind, with the spread of communism
10 china, is now turning more to
Confucius and Buddha. We welcome
that and we do hope there will be a
change in their overall policy also.
On one matter, however, I am inclined
to agree with him and that is in rela-
tion to the Conference now going on
in Geneva. I think and I feel strong-
ly that we have a right to be there.
When I say ‘we’, not only India but
everyone of the Prime Ministers who
assembled recently at Colombo, has
a right to be there, and perhaps we
have a much greater right than some
of the countries who are there. We
are more intimately connected with it
As the Prime Minister said, the deci-
sions taken there will have ultimate-
ly to get the approval and co-operation
of all the nations of Asia, From that
context, we should have been there.
In fact, there are some nationg there
which should mever have been there.
There is a feeling that some of the
rations who have assembled there
have been trying to sabotage the
Conference. They are anxious to see
that the Conference does not succeed;
they are anxious to see that a kind of
military intervention becomes possible.
I am. referring, Sir, to the recent policy
of Mr, Dulles. His policy reminds one
of the Damocles’ sword; of the mailed
fist theory of the olden times. He
seems to think that Asian nations can
be coerced into agreement. His whole
approach has been objectionable; it
‘has of course been publicly criticised
in very many capitals of the world.
‘While we have been anxious for a
peaceful settlement of the Korean and
Indo-China issue at the Geneva table,
while very many nations there have
joined us and echoed our sentiments
here is Mr. Dulles going about from
Washington to London, Paris ete.
asking for joint intervention, military
intervention in Indo-China, and
having not quite succeeded in that,
because, fortunately, the British seem
to have taken a little more moderats,
a little more human view in this
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matter,—he is now trying {o bam-
boozle the Conference into an agree-
ment by pushing forward this South-
East Asian Defence Pact idea.

The situation today is very extra-
ordinary. In this morning’s papers
we were surprised to see two contra-
dictory positions. While you read the
proceedings of what is happening in
Geneva, you will find that slowly, by
and by every country there is coming
to realise the necessity and the urgency
of g cease fire. In fact, the Russian
Government,—has agreed for a neut-
ral supervision in Indo-China. Mr.
Eden has put forward some pertinent
suggestions so far as Indo-Ching is
concerned, one of them indicating a
cease fire arrangement and the cir-
cumstances in which the various com-
batants could withdraw to certain
defined positions. While that climate
of peace is slowly being developed
there news comes from the United
States that they are pushing ahead
with arrangements for South-East
Asian Defence Pact. They go a step
further than Mr. Churchill and
the British Government, The British
Government, leaving aside all contra-
dictions, talk only of conversations
with a view to explore the possibili-
ties of this pact; but the United States
seems to emphasise that there have
been not only conversations, but a
definite decision by certain countries
in this respect. There is also a piece
of news in this morning’'s newspapers
that the United States and France
have agreed to enter into discussions
which will make it possible for g jcint
military intervention in Indo-China, I
hope, Sir, that the nations of the world
will not allow this kind of attitude.
At any rate, we the people of Asia
should not allow this interference with
a possible peaceful settlement of the
issue.

Not only that, Sir, the very approach
of the United States in this matter
comes in for considerable criticism
and we cannot help it. They think
that peace is g thing which they can
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‘impose on the world around by fling-
ing a NATO there and a PATO and
a SEATO here—by PATO I refer to
American military aid to Pakistan
and Turkey. They forget that the
best safeguard for peace in Asia is to
Jeave it to the Asiatic countries them-
selves to solve their problems. But
then, Sir, they (the Americans) are too
much obsessed by this anti-communism,
Those of us who have had any occa-
=sion to read the Jedd Report, the re-
port of the American Congressmen
who went to China, kmow what exactly
is the mental approach of the United
States in this matter. They have
given their view, with reference to
Geneva, that while they wish the
Conference every success. they feel
ihat one essential condition for the
success of the Conference is good faith
on the part of the nations assembled
there and that the one evidence of
that good faith will be the destruction
of communism in China. They seem
to be, therefore, more particular gbout
the communist form of government
being erased from China than really
about the peace of the world.

We are a demccratic people, We
are opposed to communism: Wwe do
not approve of it in this country. But
then as our Prime Minister made
it very clear, it is for China to choose
her own form. of government and it
is not for us or for anybody else to
interfere, At the very beginning of
my speech I said, there has been a
great echo of the foreign policy of
ihis country in various parts of the
world, especially its cardinal princi-
ples, namely, non-interference of other
nations in the affairs of Asian recog-
nition of China as a member of the
Unithat‘lmsandceaseﬂreln'lndD—
China. All these have been accepted
in toto at Colombo.

Before 1 conclude, I would only
like to refer, Sir, to the amazing
statement of the Prime Minister of
“Portugal that once Goa is given free-
dom it wouldbe aravaged country and
not a bit of a nation. Sir, it is a
very extraordinary statement coming
from the Portuguese Prime Minister.
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I happend to read something about
Portugal the other day. 1 had a look
at the kind of justice, at the kind of
civilisation which Portugal has brought
to Goa, I am told that the adminis-
tration there is being carried on by a .
Governor-General assisted by a Coun-
cil of 12 people of whom 7 are momi-
nated and only 5 are elected. They
are elected in a population of about
7 kakhs by 40 wvoters, the richest
magnates of that area. None of the
Members of the Executive Council
can bring up a matter without the
prior permission of the Governor-
General. There is no freedom of
speech there; there is no freedom of
meeting,. Without permission no meet-
ing can be held, ‘let alone political

‘meetings. A meeting which was held

once to express condolence on the
death of the Father of the Nation was
originally banned. I am told that even
for issuing invitationg for marriage
one must get prior sanction of the
Government of Portugal, There is
absolutely no industry there. The
cnly bank which is in operation there
is the bank incorporated in Portugal
It takes deposits without interest.
1t lends very little; what little it gives
jg at an exorbitant rate of interest.
The country is undeveloped and is
greatly taxed; the natural re-
sources are not harnessed; there are
no proper roads, no Pproper sanitary
arrangements; and as already said no
freedom of speech, no political freedom
and .np economic improvement of any
kind. For the Prime Minister of that
great State to say in those circums-
tances that once this great civilising
influence of Portugal goes from Goa
it would be a ravaged country and not
a bit of a nation. is an extraordinary
statement,

We have been of course, very mode-
rate with regard to Portugal so {far.
But, I think, once the question of
French possessions in India is settled,
we must give it high priority. I agree
with Shri Hiren Mukerjee that the
patience of this country is being sorely
tried by the attitude adopted bY
Portugal and Sir the sooner these
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foreign pockets are liquidated the
better it will be.

Acharya Kripalani (Bhagalpur cum
Purnea): Mr. Deputy-Speaker, |
have always felt that it is undesirable
to have a discussion on foreign affairs
in every session. This time it is
twice in the same session. 1 would
again repeat what I said on a former
occasion that the foreign policy of the

nation should be a national policy. |

Leaders of parties should sit together
and discuss it and there should be as
little discussion in the market place
as possible. This I suggest because
sometimes words are spoken by indi-
viduals and quoted out of context
in other countries and such words
may be misconceived to be the
opinions of India. The foreigner
does not generally know what section
of opinion is represented by expres-
sions used by some members here. I
believe that India should speak in for-
eign politics with one voice. This
could be easily done by the dominant
party taking into confidence the lead-
ers of the opposite groups. I realise
that there are many groups in Parlia-
ment and collecting representatives of
all groups and discussing interna-
tional problemg with them would
again be like a discussion in the mar-
ket place. It is for the Prime Minis-
ter to decide what parties really are
patriotic and national and whose opi-
nion should count in foreign politics
and leaders of such parties should be
invited for joint discussion,

Why is it dangerous? I will give an
example. Recently, we have entered
—1I do not say the Prime Minister has,
I do not say the Government has, but
1 say India has entered intc—a treaty
with China. Thig treaty concerns the
whaole of India; it does not concern a
party or a person. It affects us all
and we have to say something about
it. We feel that China, after it had
gone communist, committed an act of
aggression in Tibet. (An Hom. Mem-
ber: Question).
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An Hon. Member: Did you commit
aggression in Hyderabad?

Acharya Kripalani: The plea is that
Ching had the ancient right of suze-
rainty. This right wag out of date,
old and antiquated. It was theoreti-
cal; it was never exercised or very
rarely exercised and even then theo-
retically. It had lapsed by the flux
of time, Even if it had lapsed it is
not right in these days of democracy,
by which our communist friends
swear, by which the Chinese swear,
to talk of this ancient suzerainty
gnd exercise it in a new shape in a
country which has and had nothing
to do with China. Tibet is cultural-
ly more akin to India than it is to
China, at least communist China.
which has repudiated all its old
rulture. I consider this as much a
colonial aggression on the part of
China as any colonial aggression in-
dulged in by Western nations. The
definition of colonialism is this, that
one nation by force of arms or fraud
occupies the territory of another
nation. In this age of democracy
when we hold that all people should
be free and equal, I say China's occu-
pation of Tibet is a de'iberate act of
aggression.

Whether certain nations commit
aggression or are peaceful does not
always concern us. But I say this,
in case of Ching and Tibet we are
intimately concerned, because China
has demolished what is called a buff-
ar State. In international padlitics,
when a buffer state is abolished by
a powerful nation, that nation is
considered to have aggressive designs
on its neighbours.

It is also said that in the new map
of Ching other border territories like
Nepal, Sikkim. etc. figure. This gives
us an idea of the aggressive designs
of China. Now let us see what the
Chinese themselves did in the Korean
war. As soon as the U.N, troops—or
more truly, the American troops
reached the borders of China, China
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felt insecure and it immediately
joined the Korean war. Even the
mere approach of a foreign army to
‘the borders of the country made China
to participate in the Korean war.
I refuse to believe that Chinese had
sympathy with North Korea. If their
porders had not been endangered,
they would not have bothered them-
selves about this Korean business.

That is how they behave. I do
not say that because China wanted
to conquer Nepal we should have
gone to war with it. It wag possi-
ble. But we did well in not going
to war. But this does not mean that
we should recognise the rlaim of
China on Tidet. We must ¥now that
it is an act of aggression againsi a
foreign nation. It is as abominable
as colonialism of any Western Power.

Coming to Kashmir—I may say
that I woula not like to talk of these
things, but when a discussion on for-
eign affairs is initiated one cannot
refrain from saying what is 1n one'’s
mind—in Kashmir we trusted Sheikh
Abdullah absolutely, and we spent
millions of money. This went down
the drain. The poor people of
Kashmir did not benefit. Not only
was Sheflch Abdullah  all-powerful
in Kashmir, but he had very great
influence in this capital of ours.
No Department could refuse him any-
thing because he was a special pet.
Anything said against him however
justified was never listened to. I am
afraid having put our faith in one
man who let us down we are trying
to repeat that kind of thing. Now
it is the Bakshi Saheb who has be-
come pur favourite. Whatever he
does is absolutely right and no ob-
jection is raised. Recently Bakshi
Saheb declared Jaiprakash Narain
to be an outsider. I was
of what happened in 1917 when
Gandhiji went to Champaran. The
European planters there said that
Gandhiji had no right to go to Behar
and that he was an outsider. It may
not be quite on a par but it is in the
same  strain. ‘While  Jaiprakash
Narain is an outsider, Dr, Ashraf
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with his new foreign wife and I
suppose a Communist wife—is wel-
come in Kashmir. It is very strange
that he is not considered foreigner
but a native of Kashmir.

Shri H. N. Mukerjee: On a point
of order, Sir, is it permissible to refer
by name to any particular person and
his marital connections and make
some oblique observations thereon?

Shri C. D, Pande (Naini Tal
Distt. cum Almora Distt—South West
cum Bareilly Distt. North): It is in
the manner of illustration of a fact.

Mr. Deputy-Speaker: I do not
think it is oblique at all. Now, in a
question of foreign relations, in order
to show how far our borders have
been safeguarded, the attitude of an
adjoining country, or a part of the
Indian Union may be criticised
The person mentioned is a foreigner.
He can say this with any other
foreigner.

Shri M. S. Gurupadaswamy
(Mysore): He is not a national of
India.

Mr. Deputy-Speaker: How can the
hon. Member know that a particular
person is a foreigner? To amplify the
illustration he said this.

Shri Nambiar (Mayuram): The
person about whom the reference has
been made has no chance io defend
himself here. We have never allow-
ed such things and we have had a
convention already in this respect.

Mr. Deputy-Speaker: 1 agree.
but what is the misconduct attribut-
ed to this? There is nothing of that
kind. All that wag said was that
the Kashmir Government allowed
another foreigner, while Jaiprakash
Narain, a native of India, was not
allowed to go in there. I do not
think it is irrelevant.

Acharya Kripalani: Sir, the
House can gee how sensitive our
friends are. They had nothing to
say when Bakshi Saheb declared
Jaiprakash Narain to be an outsider.
Then it must be remembered that
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Jaiprakash Narain spoke about the
continued detention of Sheikh Abdul-
lah, only in connection with civil liber-
ties. Our friends, when any one of
them is imprisoned without trial,
raise a ‘howl about civil liberties, I
humbly tell my friends that it is this
that makes their words and conduct
suspicious. They believe in a dual
morality, one for themselves and an-
other for their opponents. They only
think in terms of defending ecom-
munism in Russia and elsewhere.

Shri H. N. Maokerjee: That is abso-
lutely wrong.

Acharya Kripalani: I am an old
professor and ‘my friend is a new pro-
fessor. My knowledge may be anti-
quated and may be out of date. I
vield to Prof. Mukerjee as having up-
to-date knowledge. Bus, I say this
that Russians manage their affairs
quite well. Take for instance this
hydrogen bomb. The Americans
made experiments, but they made
them so carelessly that they were dis-
covered. But, Russians made experi-
ments in hydrogen bomb and nothing
was discovered.

Shri H. N. Mukerjee: They wanted
to have a ban on it.

Acharya Kripalani: They wanted to
ban it and they did not make any ex-
periments! I am only saying how
clumsy the Americans are and how
clever the Russians are. I am only
paying a compliment to the favourites
of my friend; but he neither wants
criticism nor would he accept a compli-
ment. I am sure, if America had
managed its affairs as well as Russia
did, our Prime Minister would have
had ne occasion to issue a statement
about the hydrogen bomb. That is
apart. What I was saying is that we
have got to be very careful about
these matters.

I must say that I also fail to under-
stand what has happened in this one
month and a half since we discussed
foreign affairs that necessitated an-
other discussion on the same subject.
It is true that conferences have been
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recently held. Take the Geneva Con-
ference: I am afraid the participants
in it do not know where they stand or
where they would be standing. How
does it benefit us to discuss the ques-
tion raised there, here. Then recently
there was the Asian Prime Ministers’
Conference; a very important Con-
ference indeed. I think it was in pur-
suance of the idea of consolidating a
third area of peaceful nations. If it
was so, it was too late, because, when
there was a greater area of neutral
nations, we tock no steps to consoli-
date it. An Asian Prime Ministers™
Conference without, what is called the
Near East, without Japan, without
even China, does not become an Asian
conference. What has been the result
of this conference? It is that the
Prime Ministers agreed upon the
common minimum. What was the
minimum? The minimum was words
and generalities and platitudes with-
out any substance. The whole con-
ference was vitiated by the presence
of the Pakistan Prime Minister, who
had already pledged himself to the
American bloc, who had already dec-
lared allegiance to one of the power
bloes. I can safely say that if things
become a little more hot, Ceylon will
not be as neutral as she appears to
be today; nor will Indonesia be. How-
ever, it was a useful conference. It
added to the prestige of India and
Ceylon.

When I have said all this, I must
add that I am in general agreement
with the principles of the policy we
are following in our foreign affairs
under the leadership of our Prime
Minister, though sometimes it would
appear that we are more powerfully
influenced by England. We are
following the line chalked out for us
by England. Sometimes when
England cannot say many things
about America loudly and says them
in whispers, we come to England’s
help and say them loudly. I agree
with my friend Prof. Mukerjee that
while in the Prime Ministers’ Confer-
ence at Colombo mention was made
about French colonial possessions in
Tunisia and Morocco, no mention was
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made about the English colonial pos-
sessions in Malaya and Kenya where
worse things are happening than in
Tunisia and Morocco. We may follow
a line that is in conformity with that
of England if it benefits our country.
But it is not always so. Even where
we derive no benefit we toe the line
of England. What does England her-
self do? It was and is the greatest
propagandist against us so far as the
Kashmir question is concerned. To-
day it stands in our way on the ques-
tion of the trial of war prisoners in
Japan. We gain nothing by following
England. We needlessly raise a sus-
picion that we are in the leading
strings of England. I do not think
this is so merely because we are in
the Empire or rather in the Common-
wealth and because of our old . asso-
ciations with England but also because
of our Prime Minister's associations,
of all sorts, with England.

I have said that I agree with the
policy of neutrality or what is called
dynamic neutrality or, better still,
the policy of non-alignment with the
two power bloes. If that is really our
policy I humbly submit that we will
have to give more attention to deve-
loping our economy. I am sorry that
so far we have relied for our econo-
mic advance upon the money we get
from America. If we really want to
have an independent foreign policy,
we should consider American money
as good as tainted. As soon as pos-
sible, and progressively, we must do
away with this foreign help and in-
crease and use our resources. And
if we are to muster our resources, we
must see that we eliminate as much
of foreign interests in our commerce
and industry as possible. What has
been our economic policy? It has
been that in one shape or another we
are introducing and encouraging fresh
foreign interests. Our tea trade is in
foreign hands. OQur oil is absolutely
in the hands of foreigners. A good
deal of our banking and our insurance
is in the hands of foreigners. Our ex-
port trade is. almost entirely in the
hands of foreigners. Foreigners are
starting companies called “India Ltd.”
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for the manufacture of all sorts of
things—things which we could manu-
facture ourselves if we were a little
more careful. Unless we eliminate
these foreign interests in tea, oil, rub-
ber, banking, insurance, etc, it will
not be possible for us ultimately to
follow an independent foreign policy
and convey the message of our good-
will to the people of the world and
impress upon them the idea that we
stand for peace, that we stand for the
freedom of nations, that we stand for
democracy.

Shrimati Ila Palchoundhury (Naba-
dwip): When I hear some of the
speeches in this House on foreign
affairs, I am reminded of a story that

is credited to Gladstone. Gladstone

once took a little child to the House
of Commons. As every one knows,
the House of Commons began with
prayers. The child afterwards asked
Gladstone “Why does the House of
Commons begin with a prayer?” And
he said: “Well, the Speaker looks at
the Members and he prays for the
country.” I imagine you yourself
must feel that way sometimes,

A large part of India feels today
that people are one with the Prime
Minister in his foreign policy. It has
been given to India to understand
the difficulties of all struggling nations
for she has gained that sympathy by
passing through fire herself.

It is strange that there is very
often fear expressed about American
expansionism, but in all honesty, is
this fear any greater than from some
other countries? Anyway, any threat
of this kind has been met by our atti-
tude of non-alliance with any power
block.

The fundamental objective of the
foreign policy of India is peace.—not
only because in itself it is desirable,
but peace because it is an absolute
economic necessity for India, to get
‘ghead with her nation-building pro-
gramme. For this world peace is also
a condition. A world-war of any kind
would absolutely cripple any aid that
we need to carTy on our own recom-
struction efforts.
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It may appear that we have asso-
«iated ourselves more closely with the
«countries of the Western world and
<questions may arise as to whether
this ties our hands in any way in
international councils and would pre-
.sent us with the onus of voting with
-a country even though we may not
.agree with that country's point of
view. But that argument has been
:set at nought many times by India
expressing her views to the world
fearlessly, whenever necessary. Tt
must be borne in mind that economic
-co-operation does not necessarily lead
to political alignment with any group,
whereas political domination invaria-
bly leads to economic
Peace to us does not mean a romantic
platitude, but a vital necessity. It is a
political necessity too, for without
peace, we cannot establish democracy.
In fact, democracy would be over-
thrown, and such elements as seek to
disrupt peace in any sphere what-
:soever internally in India have just
this in mind, namely the overthrowing
of democracy or at least the creating
of conditions for such a disruption.
Hence, we should always follow with
all the power at our command a path
of dynamic and peaceful neutrality.
"We may be lonely but we will be on
the right path.

May I submit that, to my mind, a
-cultural approach bears unimagined
dividends? Cultural contacts may be
‘more effective and may create better
friendships than political contacts
-sometimes. They can never take the
Pplace of diplomatic relations, but they
can always supplement them. ‘The
-cultural arm of our diplomatic ser-
vices can be used more effectively for
<reating an interest and knowledge
about India in foreign countries and
for interpreting her whole outlook in
a fuller way to the world.

Cultural contacts between India and

~ Asia are centuries old, and
thousands of years ago, medicine,
astrology, chemistry and mathematics
‘have all been enriched, and have re-
ceived vital contributions from the
servants of India, Arabia and Egypt.
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There is much scope for strengthening
cultural contacts. It bears wide and
satisfying results. If our embassies
abroad are better equipped to make
these personal cultural contacts, a
great deal of disagreement would tend
to be ironed out and wider areas of -
mutual understanding would result.

Let us put forward all the colour,
beauty and thought of India to the
world, and the world will surely be
drawn to us in a closer and more
pleasant relationship. It is entirely
true that while we read history, we
make history, and that history will be
a good one for India, if there is diplo-
macy with clear thought on the one
side, and a planned cultural approach
on the other. The whole philosophy
of India can be summed up in one
small saying which has been very well
expressed in French. The philosophy
of India is ‘Etre et pass Avoir’, ie.
‘To Be and not To Have' If this
India’s challenge to the world is pre-
sented in all its implications, the
world will surely take it up in friend-
ship and goodwill.
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“In 1895, the Commissioner of
the Rajshahi Division was told
flatly at Yatung that as the con-
vention was made by the Chinese

only, the Tibetan Government re-
fused to recognise it”.
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“In 1911-12 when Tibet was
under the 13th Dalai Lama, there
was a declaration for full sovereign
rights and there was no talk of any
allegiance to Ch:na”.
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“Tibetans feel that racially, cul-
turally and geugiaphically they are
far apart from the Chinese. The
conquest of Tibet by China will
only enslave the country”.

Yo7 Tus a8 9 gEE T9 WE &1 A9
TR AT R gEE AR § SE A a®
FER T ¢

“As long as the people of Tibet
are compelled by force to become
a part of China against their will
and consent, the invasion of Tibet
will be the grossest instance of the
violation of the weak by the
strong.”
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Dr. Lanka Sundaram
patnam): Who said {his?

(Vishakha-

uomﬁom:TibetanalS?uﬂ'\ﬁ'
wER 4 TEEE AwW ® WEA AT
arren TEd gR w@ W P AW w
ws w1 g S gEen g €1 &
Tt ot aitew w2 @ & Al 9ER
5y e a% anw 7@ o & gated
arw it 7 g W ol T A
sawt ST EEE TR AT IE TR
¢ a1 Ps gt Pawen FRE W
wr | 9% g ey F AT W, dveA
frsrw @ @it 4 3@ wAwe Bt AR
gt @ o when i few |
3 ft 38 ‘w geTR T Ted | qiy AW
g # o & gt ot o e at &y
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o ot & 9t 9w o@an A Tewr
Fmdtogw g

Mr. Deputy-Speaker: Is it in
Russian?

Dr. S. N. Sinha: Yes, it is in
Russian. I will read it to you in the
original Russian.

Mr. Deputy-Speaker: Hon. Mem-
bers would like to hear some portions
in Russian,

mwaq‘:ro?ul: a‘a’n“?ami“i‘s
et amgtwat & w@ e Al 9w

S ® @ A% we d I 8@ 0% 9
q :

vy beratray, P

FEF waaT 98 & Tw g ashw ar
drar 1 ow gt FEw & T W@
e = & o T AW AT
amdirer o Pt @ | o gEw AW § -

“f wrtw atAE AW o dAetR
gl
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Poerelt o= ot 78 er 1 w® WmEe
@it wiat @ Fw oA @ o gEEr
Fetar 98 gam T% oF arT ot foww &
ard It qgrd @ Pw gw e difew
&1 A 77w 4 9t onft w5 few et
T oA Fw T g § 9@ gty
i g st md g e R &
A aEw & I fear & 1 ot w @
Y5 arw et weer & @ & 9t gt
gaT @ & F TR FW AENER 3 7@
&1 it @i gt it @ T @t
aft =T @bt &t amed srewaT @
AR mEm aRT g @ A

WA B IH A g aw R P 2
Frt st g P A F o=t A @
TR d i T e d =

Perexelt wmar qrrar @t ot Hv wm & P
aw Tam gwe A+t gEEw @ 5
fret 4 § oo e arg Tomr &
L

# Im @ oEE () @ AW 7 gt o=
A FEAT AEA E | AN A B g T
ofe & Paw ave waew Yo & 9w e

& 1| tow wen w9 4 o Pad ow ale
AT ¥ & T R o div @ Pad
T qER Arek dan fed ¥ @R € gEe
a9 o TR T | s iy
afysr =@ &1

TR AR g wHEr A et
¥ o wgrw € Twoaw @
AT &t Pawer aEer

b
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[zro Two w0 Tarl]

m?ﬂmﬂﬂﬂﬁiﬁﬁl‘ﬁ;ﬂ'm'

diw # 1 o g Py wweedis A @
wimoempIeTRE s 1w e
d awe I g ww s @ 0
# wgar & Pw 9z oo Ped ofteer weor
w wgT & 1 8 ug @ wer, F #
e dres € P A oo s v
fre swretew 1 ww @ @ Awen =1
FhE T W AWAT F 9 AT
Fod A RO W T MR E
T g ¢ s diymrdt g F emdlw @i
1 o seon & gwwt arw o aw T
@ ¥ Toww @ o gaw atys gt
AT & FAIE T8 W T A0TEAT FAR
atus Pre & 1 et #% ot ool degiw
#F a5 ang ¢ Pewww wEe g
Fegta #1 dwr 7fT ¥ 1 @ T Fw W
were & w2 3t ¥ | m Ay g wegpla
# dtm = € 1| T Fepie @ fawm
¥t Preqm @7 F gon & 1 Al o I
# frew o ¢mn 9y & st gEdEeg i
F1 Ty A Aw ot # v 2
gt A A A @ gt T
Prere @ @y @ Twat § | O 9 oge
Fud qdd 3 T d5ft FeR wfed alh
Tt 33 & ol awd waew W oandt § we
T

x g ren 3 PaeErerRm @
wevo ¥ Poma @ awa o s Tw armr
ghar 7tz W o wme & s St
& g &1 dar 9t o et A @@ ager
TeW IR SR agt s g Pedht
faesft wiem @1 waw dwe 98 AW TR
&zt ahs & 9t & g @ € TER
trd T FetAe Wig wed i ag
et Thewtor & 1 @7 75w @ am
e ¢ & Ts Pedlt o= A S A
dhd et ¥ Fwam e awm
gaftar & ag Pt = a5t ol gw
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wed | AR aw T R gy A
€ dfer 4° s € P gwe e A g
Tt arn wted, weey Peew @ amred

| Towa & A & ol E@W FR gW iy
% ame &, @ gwe i @ awowt g
& dww € PF gw swet At o an
@ & 1 aw A e atewam w1 e $)
& gww ¢ T5 gan wag Tow @
ate f = woer? g ale o W @ @
qwa 7E ang § At wgt o A om
g 7 gt oo Tw A Pgmew @
o # @ e € 1 ow oA @ e
ar @ § alt Wi e i e
9 & A wee &1 @ dmer ag
aigd fsgw sl s e d A =El
F it w1 W EE e #1 AdEr o
Featver & W oS W oAt ok alvs

& P o @t =it Tawew o wwr R
Y Toar mar o1 | W @ Peemw
@ Wi W G e &, guwt agive
adf Pewr W wwa@ o g o ot &
at Padt oft Hew 9 g Es e weiw
&t #t I gt 1 g awer & s
we i wmEr P aw At wed o,
dmts g am A &1 g AT ot
Tt gt & e & ale fgeem A
gra'e @ diy @ el ot P

W7 AT I T FN AT G AT §
al: ¥ oame # W I gEa et
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&t | Tw ave F1 Tywar, Tos Pad &
T ITM T HI IUGF TR A a8
q1 7T & A% AT F @S, a dt A
& Tadgw @ wgm Ps ogw add
#? P g @ e aed B aww @ ot
¥ ot g T S W AT TG TFAA
g &1 & o= & g% A T AEERE
war "t otk gt wvem & Py
g&m T 4 gw Ame m oMy w5 ¢ AR
av=t #fitr gw ame & alk afus gTe
TG, IR AR AT TR W AT @ g oAt
Td ste 77 7 O 0" @ AT |

Dr. Lanka Sundaram: I regret I
cannot emulate my hon. friend, Dr.
Sinha by bringing into this debate
questions of ideology, prejudices and
even personal predilections. I find
that my hon. friend, Dr. Sinha, has
spoken with a certain amount of
vehemence on the Tibetan gquestion.
1 wish he did not do so. I have my-
self to say a few words about the
Tibetan question and the house will
recall that I have said something last
year in one of the foreign affairs de-
bates, but the basic point in this
debate is this. Acharya Kripalani
does not see much utility in this de-
bate. I regret that a man of his
eminence should have arrived at this
conclusion. In view of the fact that
we in this country have no arma-
ments or even designs to use arma-
ments, affirmation of our faith, of our
ideals, of our difficulties, of our suc-
cesses and failures, if any, is most
helpful in this international world.
This is the seventh of the series of
the foreign affairs debates which we
have had in this House since the gen-
eral elections in 1952. Looking back,
I daresay hon. Members will share
with me this impression that the
atmosphere for a debate on foreign
affairs was never more propitious
than it is today. Looking back at
what has been said in the House and
at the results and policies enunciated
by the Prime Minister and the Gov-
ernment of India, I must say that our
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prestige is perhaps at its zenith today
than it has ever been so before. My
hon. friend, the Deputy Leader of the
Communist Party was obliged to use
the words “the moral initiative of
India” in his speech. I am glad even
my hon. friends from the Communist
Party are willing to recognise the
need for unexceptionable behaviour
and I congratulate them on this point.

The hon. Prime Minister, opening
the debate, has made seven important
points, according to my analysis. The
first was with reference to the French
possessions; the second was on the
Tibetan agreement; the third was on
Korea and Indo-China; the fourth was
the Prime Ministers’ Conference at
Colombo; the fifth was on Goa; the
sixth was on Ceylon; and the seventh
was on the Japanese war prisoners’
question and the role of Britain, in
particular, in trying to disrupt our
legal, juridical and even political posi-
tion as successor State to undivided
India. Each one of these is a very
important issue and it will be difficult
within the short time available for
any speaker in this debate to deal
with all these guestions exhaustively.
I am only sorry that my hon. friend,
the Leader of the House, with his
customary modesty, did not make
reference to the very useful statement
he made on hydrogen bomb. That is
a statement of which this country
can be proud. I am judging -it
from the reactions in the international
Press and even from the comments
made by spokesmen, by delegations of
the Western Powers and to a certain
extent, the Eastern Powers. The
Prime Minister’s statement on the
hydrogen bomb has produced results
not measurable in terms of—shall we
say—physical measurement but cer.
tainly in terms of approaches, in terms
of the climate which the Prime Minis-
ter referred to when he opened the
debate this morning; ne referred to a
climate of peace based on collective
security......

Shri C. D. Pande: Collective security
based on Collective peace.
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Dr. Lanka Sundaram: .... and vice
versa if that suits my hon. friend, Shri
Pande. I must say that the positive
result arising out of the statement
made this morning and also the points
made by my hon. friends who have
preceded me so far is this: that with
respect to Korea and Indo-China,
pdrticularly with respect to Indo-
China, I think the role played by
India has been successful; it is bound
to be successful; there is no other
alternative to it. It is here for me
to pay my tribute ungrudgingly to
the Prime Minister for the very firm
stand he has taken even at times
when he was swimming against the
currents. Today it is easy for us to
say that the Prime Minister’s policy
on the Indo-China issue has been
vindicated. Looking back a few
months, when the statement was
made, there were apprehension and
even difficulty in apprising the possi-
ble results of such a statement. This
firmness has been useful and the doc-
trine—if I may use that word—asso-
ciated with the Prime Minister's name
of what may be called ‘peace, content-
ment and freedom of Asia and Africa’
is becoming increasingly recognised
not only in Asia and Africa but also
in the other parts of the world.

As I have said at the beginning, our
prestige abroad is really great and
our contribution to world affairs is
really significant, and I have nothing
to detract from that position. I hope
the Prime Minister will have an op-
portunity to look into the points that
I am going to make. Let us examine
some of the points nearer home. 1
regret to say that in the midst of the
vast canvas of world affairs which he
had to cover, he did not make a re-
ference to Pakistan. I think we in
this House this morning should take
note of the breath-taking events which
have taken place in East Pakistan. I
am not an interventionist and I have
no desire to get mixed up with the
domestic policies and conditions of

* our eastern neighbour, But I think,
in the fitness of things, that the Prime
Minister should invite Mr. Fazlul Huq
to private conversations and friendly
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talks even as Mr. Hug had gone to
Calcutta and had private talks with
Dr. B. C. Roy. I am making this sug-
gestion in all seriousness and humility,
and 1 feel so in the present context
of things when the cry of jehad is
again raising its head, and there is the
Pakistan-U.5. military pact at the
other end, when there are so many
other important issues pending bet-
ween,these two countries. Mr. Hug's
statement at Calcutta is heartening to
most people in this country. I am
sure there is nothing preventing such
a meeting between the Prime Minister
and Mr. Hug.

[Panpitr THARUR Das BHARGAVA in the
Chair]

1 wish the Prime Minister had made
a reference to Kashmir. This morn-
ing’s papers announced a Presidential
Order ratifying the Delhi Agreement
of 1952. I make a reference to it be-
cause I find that after several years
of continuous discussions during the
course of which international intrigues
were at the highest level on the part
of the Security Council, and the
American observers in Kashmir and
so on and so forth—and these had be-
come manifest, this question has now
been settled once and for all. I con-
sider that the announcement in this
morning’s papers would put firmly,
finally and fundamentally the seal to
the controversy over the future of
Jammu and Kashmir. Jammu and
Kashmir is now part integral of India,
based upon the ascertained will of
the people of Jammu and Xashmir
State through the unanimous resolu-
tion of the Constituent Assembly of
that State on this important question.
1 am glad that this particular an-
nouncement came this morning before
this debate began, and I hope that
through this debate it will be made
known to the world that there is no
question of the U. N. or any outside
agency ever attempting to interfere
with the ascertained, established and
declared will of the pepole of Jammu
and Kashmir to implement the Delhi
Agreement of 1952. ‘This Agreement,
if you will allow me to say so, will
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now be part of our Constitution and
procedure with regard to the integra-
tion of Jammu and Kashmir with
India.

In this connection 1 should pay my
tribute to the heroic work done by our
jawans in Jammu and Kashmir during
these very difficult six years. I think
they deserve this tribute.

1 may also say that the change-over
of last year in the administration of
Jammu and Kashmir has been bene-
ficial, and I think the Bakshi Gov-
ernment should also get its meed of
praise. And I regret that my very
esteemed and eminent friend Acharya
Kripalani had struck a discordant note
about this matter. Because, nothing
should be done to imperil the grow-
ing relationship between Jammu and
Kashmir and India, particularly in
the light of the announcement made
this morning. I would go a step fur-
ther and say, and I will venture to
agree with Acharya Kripalani on this
point, that we cannot keep Sheikh
Abdullah for ever in prison without
trial. That is a question of moral
principles and also of jurisprudence
and legal procedure.

On this question of the Tibet Agree-
ment I regret that my hon. friend
Dr. Sinha has gone into ideology and
history. 1 have written down here
one of the important phrases which
the Prime Minister used while open-
ing this debate, namely that “this
Agreement is in recognition of exist-
ing situations.” I would request him
kindly to go back to 1950 and remem-
‘ber what exactly he said at that time,
what exactly the Government of India
did at that time. We had definitely
encouraged the Dalai Lama in certain
situations; a delegation came to Delhi.
You remember, Sir that last year in
one of the debates I painted out that
we should not let down the Tibetan
people, having given them certain
assurances. I would not go beyond
that. Because I feel, even though I
have the greatest friendship and ad-
miration for the Chinese people, that
our policy was not consistent with the
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attitudes taken and the developments
which we allowed to take shape in
Tibet with reference to the movement
of the Dalai Lama, the sending of
delegations to Delhi, and so on and so
forth.

1 would draw attention to the grow-
ing conditions of instability in Nepal,
our neighbour territory. I repeat I
have no desire to enter into questions
of sovereignty of that State or inter-
fere in their domestic policies. But
I think we should take note of the
growing deterioration of the situation
in Nepal.

1 have two more remarks to make
and 1 hope to have the indulgence of
the House. I have more than once in
these debates on foreign affairs ad-
verted to certain missionary activities
in the Teraiareain the Sis-Himalayan
territory. I will mention two or three
names. 1 want them to go on record
because I want the hon. the Prime
Minister to investigate into these
guestions. Up to Khela, Mansiyari
and Phurkiya in Almora District, up
to Joshimath in Garhwal District, and
up to Uttarkashi in Tehri-Garhwal
District in U.P. is called the Inner
Line. All foreigners shall have to
take permits from the Deputy Com-
missioner of the District to cross into
the Inner Line and go up to the Indo-
Tibetan border. What is the position?
There is an American Mission at
Dharchula., It owns landed property
inside the Inner Line at Sirkha, twelve
miles beyond Khela. There are also
American Missions at Pithorgarh,
Lohaghat and Champhavat; and they
send their men to Mangiyari and
Milam in Johar where they have got
immovable property. All these Mis-
sions send their men to the fair at
Jauljibi (held from 14th November to
18th November each year) where over
70 thousand people gather from Nepal,
Bhot and all the surrounding hilly
regions.

Americans have got big organisa-
tions at Pithorgarh (including a big
leper asylum), Lohaghat,....

Shri C. D. Pande: At T=nakour also.
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Dr. Lanka. Sundaram:....and Cham-
phavat; and they own huge agricul-
tural farms down at Tanakpur, at
Banbassa and other places in Terai.

Sir, I have said on a previous occa-
sion and I declare again that I am not
smitten with any American phobia, I
am myself a produet of an American
educational institution. The point is,
‘toeday our security has got involved in
these activities, and my request to the
Prime Minister, rather my suggestion,
would be to shift the inner line a little
further and to make a little more ade-
quate security arrangement,

One more point and I will conclude.
This is an occasion for me to make a
reference to our Indian Passport Act
of 1920. I will be very brief and in
one minute I will sit down. India is
a signatory to the United Nations
Declaration of Human Rights. but the
Indian Constitution does not include
the aforesaid right among the funda-
mental rights mentioned therein, As
regards the refusal of passports to
Indian nationals who desire to go
abroad, the Indian passport regula-
tions in force in the land are without
the sanction of any enactment of the
Parliament. I have got the Act here
as modified wupto 1st March 1950,
which empowers the State to require
passports of persons entering India
but does not give the State any power
to require passports of persons leav-
ing India. I want the hon. Prime
Minister to correct me if I am wrong,
but I say it all in good faith. And,
it so happens that almost every year,
two to three thousand passport appli-
cations dre rejected. I take a very
serious view of this,

Shri Jawaharlal Nehru: May I
know from what the hon. Member is
reading?

+Dr. Lanka Sundaram: I am reading

from my notes based on the Indian
Passport Act 1920 corrected up to lst
March, 1950.

The point I am making is this:
that there is no legal power to with-
hold passports to applicants who are
Indian nationals and who wish to go
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abroad. If the law is defective it
must be set right. In fact, I am not
using the words ‘unlawful’, ‘unautho-
rised’, ‘illegal’ or ‘veid’ in respect of
the character of decisions taken by
the Government in preventing the
people from going abroad. This is a
matter of importance in the cause of
world peace and understanding, and
early steps must be taken to bring
our passport regulations on the Bri-
tish model. I have brought this up as
a matter of great national duty and
if my information is incorrect I stand
corrected. But, the fact remains that
there is no law in India to prevent an
Indian national seeking to go abroad
and yet thousands of applications
have been rejected.
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(English translation of the above
speech)

Th. Lakshman Singh Charak
(Jammu and Kashmir): Sir, global
politics is passing through a very cri-
tical stage at this time as the big coun-
tries having forgotten the tragic end
of the Second World War are again
dividing themselves into two Camps.
The race of armaments is gathering
momentum day by day. We have the
Atom Bomb on one side and the Hydro-
gen Bomb on the other. Placed in
such a critical position as we are, our
foreign policy is based on the principles
passed on to us from our ancient his-
tory and on the goal laid before our
country by the Late Mahatma. He
made it clear to the whole nation
that we never wanted to be a party
to any Power Bloe, wanted our
country to progress peacefully and, so
far as possible, give our opinion in
the international affairs which would
be for the betterment of the world as
a whole. This pleases us most that
our hon. Foreign Minister has attempi-
ed to solve in a right way :z1l the
problemns in spite of the difficulties
around us. He needs prayers &nd
congratulations of the whole couniry
on ithis occasion. We trust that he
will steer our country out of these
whirlpools and place her on the road
to success.

Sir, the Pakistan Prime Minister
Mr. Mohd. Ali and the ambasszdors of
Pakistan touch up on the Kashmir
problem on every occasion, be it a
meeting or a conference. In this
connection I deem it fit to shej some
light on it on behalf of the people of
that state. Kashmir problem has been
debated on the floor of the House many
a time and has also been the subject of
discussion on the International Forum
many times, so much so. that the real
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[Th. Lakshman Singh Charak]
perspective of the problem has changed.

sir, 1 would like to remind the hon.
Members of some events in this con-
nection. I am referring to the unfcr-
tunate events of October, 1947 when
Jammu and Kashmir State acceded to
India. The then ruler of that state
Maharaja Hari Singh and the leader
of the National Conference, Sheikh
Abdullgh, came forward with the re-
quest of accession after the state had
been invaded by Pakistan, and they
wanted help at that critical juncture.
India granted us accession which was
quite sound, legally. Upholding the
democratic  viewpoint, our Prime
Minister made an announcement that
the people of Jammu and Kashmir
State would be given an opportunity to
reconsider the accession and express
themselves by a plebiscite after
the conditions returned to nor-
mal, so that the mistake, if any, made
in haste by them would be corrected.
When Indian army was fighting out
the raiders, Pakistan sent her army
along side, but kept on saying that her
armry had no hand in the raids. India
took the Kashmir question before the
U.N.O., but Pakistan harped on the
same old tune that her army was never
in the picture. The U.N.O. had to send
a committee on spot which observed the
Pakistan army fighting in the state,
and then she had to admit the truth.
Our complaints went unheard of at
the UN.O. Many a committee cime
_into being. Many an observer came
there. What came out of it after all
these seven long years? Pakistan, the
aggressor on the soil of Jammu and
Kashmir State, has been given the same
status as that of India. Dr. Graham
in his report has said that it would be
better if India and Pakistan decided
between themselves. You are aware of
the concessions given by India to
Pakistan in this matter. History will
bear witness to it that the softer atti-
tude taken by India met with the dilly-
dally ways of the leaders of Pakistan.
The situation has now worsened to this
extent that one cannot understand how
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this dispute is going to be settled at the
U.N.O. The matter was something
different formerly, but the sifuation
hag become all the more critical since
the Pak-American Military Pact. The
Prime Minister and the ambassador of
Pakistan have expressed openly that
the problem of Kashmir would
be solved in a befter way now with
the American military aid. Opea
threatenings are being given to India.
It seems hoping against hopes to think
of any help or justice from The U.N.O.
You may remember, Sir, that he cease-
fire took place in January, 1949. Since
then the armies on the both sideg are
there with their trenches dug into the
soil of Kashmir. That is about the
militarly position. Now about the
internal state of affairs. WNational Con-
ference, the representative body of
Kashmir, has made the announcement
that the accession is complete. The
Constituent Assembly of the State also
has decided that the accession of 1947
is complete in every respect. Sir, the
question of plebiscite does mnot come
into the picture, therefore. Holding a
plebiscite was the word given by the
Government of India to the people of
Jammu and Kashmir State, and nat to
the people of Pakistan. It is only the
people of Jammu and Kashmir who can
decide the issue of their state. The
U.N.O. or some other authority cannot
thrust any decision on us. So far us
we are concerned, we have decided
once for all; and now. I would request
the House and the Government to put
an end to this state of affairs. We
understand that most of the problems
will be solved by the order of the
President issued yesferday, but the
Damocles’ sword of the U.N.O. is still
hanging on our heads and we do not
know what they are going to decide
regarding the plebiscite. It is on
their account that the economic deve-
lopment of the state is at standstill
and the trade is obstructed. So long
as this atmosphere of uncertainty pre-
vails in Jammu and Kashmir, the
mischievous element shall always get
an opportunity to make some mischief
with one excuse or the other. I would,
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therefore, submit that keeping in view
this state of affairs and (he decision
of the Constiuent Assembly as also
listening to the hearts of the people
there, it is a binding on India to com-
plete the accession for which the leader
of Kashmir extended the hand of
friendship in 1947, and on the basis of
which friendship India spent crores of
rupees on her, and for the protection
of which thousands of Indian Jawans
laid down their lives. The paople «f
that state need also be told to keep
themselves busy in their work, take
practical steps for their economic de-
velopment, and know that we fully
accept the decision.

Shri Thanu Pillai (Tirunelveli): 1
congratulate the Prime Minister for the
able way in which the Asian Confe-
rence at Colombo has endorsed fully
‘the view of India on the burning ques-
tion of Indo-China and the Hydrogen
Bomb. There was criticism in our
Press that publicity was not given.
We always lack in publicity and our
Prime Minister does not like publicity
perhaps.

When we consider foreign affairs
every time, there is this obsession of
ideclogical clashes. Our friends oppo-
site have criticised the statement that
neither the Communists nor other
forces should interfere in Asian affairs.
“Tov our mind, though we might feel
angry about many things that are
happening round about us, we are
under the control of an ideology and
a leader who will not allow zrger tn
overpower us. That is vur handicap,
but others can be light-heartedly angry
and say things which they want. But
still what we feel about all that is
happening we would like to express.
The ideology of the Communist Party
is fanning out from Russia snd China
and the Anglo-American ideology of
capitalism is converging on and we gre
sandwiched between the two. We dn
not belong to this group or that. We
do not want to belong to either of
these groups. but if all people in India
would only grow according to the ideo-
logy that our country’s culture and the
Father of the Nation have developed,
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much of these ills which are confront-
ing us can be easily solved or improved.
Here is an ideology which has come
through a party which is functioning
here, every time sabotaging all our
attemnpts for furthering our cause :nd
ideology in our effort to build our
country. There is another ideology
which slowly comes through the back-
door, not through the agents in our
country, in Parliament, but in the eco-
nomic sphere, through the capitalist
organisations and capitalists who think
in the way of America and say: “Why
not we take some more money and go
that way.”

Shri Punnoose (Alleppey): On a
point of order. The hon. Member is
making some aspersions against the
Communist or some other party in the
House. He said that there are some
outside agents in Parliament......

Mr. Chairman: Order, order. I
would not allow any hon. Member to
make a speech, while another is al-
ready on his legs.

Shri Punnoose: On a point of
order....

Shri Punnoose: Yes, it is a point of
order. I am prepared to hear tne hon.
Member. -

Shri Punnoose: Yes, it is a point of
order. In the course of the remarks
which he has just made, I heard it
distinetly said that there are agents in
Parliament. Whether it refers to A.
B, or C does not matter, but he said
that there are some agents in the Par-
liament. Is that a decent statement to
make? Can it be permitted in Parlia-
ment? 1 would like to know that.

Shri Thanu Pillai: The hon. Member
has thoroughly wmisunderstvod me.
What I was saying was that an ideolo-
gy was fanning out;.it is not the party,
or any nation or country which is fan-
ning out, but an ideclogy. , The two are
quite different.

Shri Punnoose: But the words used
by the hon. Member are, that there are
agents inside the Indian ‘Parliament.
That is a reflection on the Parliament
of India



7583 Motion re

Mr. Chairman: The hon. Member has
already saiq that what he meant was
something different.

Shri Thanu Pillai: 1f they are zealous
about guarding their presiige and that
of the Parliament of India. they would
have spoken in a different tone in the
course of thiz debate. We are more
zealous of guarding it than they. We
all know when to laugh, and when we
want, we shall laugh.

This country is beset with people,
from Kashmir to Cape Comorin, who
are agents provocateur., There is no
denial of that fact. They may be in
Parliament, they may have their own
tactics, and they may try to flourish in
Parliament. But we challenge them.
(Interruptions). The hon. Member,
Shri H. N. Mukerjee was speaking about
SRS in a somewhat heckling manner
but we will tell him that as long as life
lats in us * TERT FGF ' cannot
be replaced by “dictatorship of the pro-
. letariat.” If that is their ambition and
their approach to problems, we know
what answer to give. We are rather
restrained, but we are not devoid of
strength. They must realise that
When we are discussing our approach
to international problems, why should
there be a different type of attack, nr
a veiled attack from other guarters?
That is my worry. They say that they
are supporting our approach to inter-
national problems. But why should
there be this veiled attack? We say,
we are friends of all, with no enemies.
We believe in our own ideology, and
we want to be allowed to grow in that
fashion. When there is intrusion from
either this side or that side, externally
or internally, it is only just and proper
that we should be a little more angry
with those that are trying 1o beset our
progress, and do not believe in the
principles and ideals that we follow,
and the policies which are the outcome
of those principles of faith and fear-
lessness.

Coming nearer home, our Prime
Minister was kind enough to mention
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about Ceylon. It is aot a problem
which affects the Ceylonese of Indian
origin only, because if the people there
are thrown out in the ranmer in
which the Ceylon Government are try-
ing to do unilaterally, that will affect
the tranquillity of our country. The
other day, jn the Legislative Assembly
of Madras, the members have spoken
about the seriousness of the problem.
So, it is not as if there is only a lanely
voice being heard in Parliament here.
It affects the whole of the Madra:
State especially, and I would like
Government to take cognizance of that.
It affects us this way. Already, there
are disintegrating forces in our country,
which are bringing in communalisar
and the North-South linguism, and this
will only add weight in their armoury
of disaffection, namely: “because the
people involved are from South India,
the Central Government are not taking
due or proper care.”

Though I do not exactly endorse their
view, we have not been giving adeguate
publicity to what we are trying to do
and our approach to the Indo-Ceylon
problem. Rightly. Sir, we should
sympathise with them and their diffi-
culties, but the Ceylon Government also
should reciprocate tHat sympathetic
attitude which we show, and in dealing
with the Indian population there, they
should feel that it will upset tae minds
of millions of people in India too. As
they do not want us to show our
strength, of being a great country, we
do not like them to hit us even in 2
small way. Because it is the younger
brother, we cannot be getting slaps
from the younger brother all the time.
Not that we want to do anything by
way of sanctions or even a quarrel angd
fight, but we have to tell the Covern-
ment of Ceylon that the manner in

. which they are trying to implement the

broad principles of the agreed conclu-
sions is not desirable, and not stop
with that. We have agreed with them
to register the Indian setflers who
want to become Indians, and to give
them a certificate that they sre Indians.
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But if it is voluntary, we have no ob-
jection. When people have applied for
citizenship and they are thrown out
and their applications are rejected and
when they are made Stateless, and
therefore forced to come and apply for
Indian citizenship, then it is a different
matter.

Then it will be quite proper for our
Government to say that they cannot
oblige Ceylon by taking them as Indian
nationals ggain. Though constitutional
difficulties might be there, if necessary,
if Ceylon can change her Constitution
to suit her conditions, we may have to
change our Constitution also to suit
our needs. If a persomn of Indian
origin has applied for another nationa-
lity, he must definitely forfeit the
nationality of India and a second
chance cannot be given in his own time.
If we can arrive at that sort of under-
standing, we will be solving the prob-
lem considerably. Then it will be a
problem absolutely of Ceylonese of
Indian origin and not Indians who
could be pushed out. If they are not
pushed out, we are not so rauch werried
as to what happens inside, because we
know that the strength of the Indian
community there is not such that we
should be afraid very much. They are
so good a people and they have Lot
started fighting the Ceylon Government
as yet, but if they think of fighting and
joining hands with other forces there,
it will be a very difficult thing for the
Government of Ceylon. We do nuot
wish that to happen also. That is one
more reason why we are zealous about
a settlement. If the Ceylon problem
is not gettled amicably, it will be giving
a handle to the reactionary forces that
would try to upset the tranquillity in
that country. If they accept our advice
as an elder brother, th¥y would do well
to settle this problem immediately.

Coming to the latest pronouncements
of America and other great countries
about our being in the Jupanese Cle-
mency Commission, I think what they
could not achieve by dollars or guns
they want to achieve by veiled insults
hurled at us. Though our Government
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may not take it as an insult, we feel
that internationally when something
recognised in an international agree-
ment is being unilaterally flouted,
more serious notice will have to be
taken and stronger reproaches should
be given than mild references here in
our Parliament by our Prime Minister.
I know that he will not try to do it in
a harsh way, but still the country more
and more becomes anxious about aur
respect and regard in the international
sphere. This respect and cegard which
we are developing as we ure growing
every day is being flouled uvn every
occasion when we do not toe the line
of this country or that. It is not cne
group of countries which is hurling
abuses at us. In the UNO, the Russian
and Chinese bloc have done it and the,
Anglo-American bloc have also done it.

With these few words, I further ap-
peal that the Ceylon question should be
settled before we meet next and before
something more dangerous happens to
our people.

Mr. Chairman: Before I call upon
the hon. Member, Shrl T. K, Chaudhuri,
I have to inform hon. Members that
copies of the Displaced Persons (Com-
pensation and Rehabilitation) Bill,
1954, which was introduced in the Lok
Sabha on the 14th May, 1954, has been
put down for reference to a Joint
Commiftee of the Houses in the Com-~
bined List of Business for May 18, 19,
20 and 21, 1954. Printed copies of the
Bill as introduced have been placed in
the Publications Counter for cistribu-
tion to hon. Members. Hon. Members
may collect their copies from the Pub-
lications Counter.

Hon. Members desirous of giving
notices of amendments to the Bill
may do so now.

Shri T. K, Chaudhari: As usual in
these discussions, encomiums upom
encomiums were heaped upon the
hon. Prime Minister for the ‘very-
able’ conduct of our foreign policy and
very beautiful words like ‘peace’ and
‘India’s moral influence’ were bandied
about. So, I must make it clear from
my side that I rise to take part in
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today's discussion not as a partisan
of that internationally fashionable
‘cliche peace’ but as a partisan of war
-against all wars sought to be let loose
upon the world by the Big Powers
today. I speak as an opponent of the
iensions that have been created by
the division of the world into power
bloc systems and as an opponent of the
aggressions that have been let loose in
the Asiatic continent today by those
Big Powers. 1 prefer to preface my
observations on the recent foreign
policy of the Government of India
with these remarks, because I feel
that the policy statements of our
Government have come very close to
the wobbly, peace-mongering that has
become fashionable in certain quar-
ters in this country and outside.
What is worse still, this policy, appar-
rently meaning well and ostensibly
directed towards
atmosphere of suspicion and cold war
tensions and serving the cause of
world peace has really acted as the
<over for the aggressive and hypocri-
tical moves of certain powers and
<onspiracy of these powers to cheat
the oppressed people of their freedom,
to divert militant gtruggles of the
masses of different Asian countries to
safer channels for themselves, and also
1o hide the opportunism of certain
other powers so that they can use the

‘hard-fought and hard-won gains of
these struggles for their own games
of power politics. World peace is a
sweet-sounding, idealistic phrase all
right. But the mere advocacy of
peace, however, ardent and wvociferous
that may be divorced from basic pre-
<conditions, which alone can guarantee
lasting peace and freedom for the
common masses, can easily degenerate
into a meaningless empty phrase, in-
1o a self-deceptive wvacuity and be
used as a cover for subtler forms of
imperialist big power domination. I
am afraid that the policies and pro-
nouncements of the Government of
India on international matters in
Tecent months, have in their eumula-
tive effect, been of such a nature as
1o fit in precisely this latter charaec-
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terisation very well. I say this with
a full sense of responsibility and with
full knowledge of the fact that the
-recent pronouncements of the Govern-
ment of India's policy with regard to
matters of moment in international
affairs have been acclaimed by no
less a person than Comrade Malenkov
in Moscow, as well as many of my
comrades on this side of the House,
as a major contribution to the cause
of world peace and to the cause of
Asian freedom at least, if not world
freedom. I am also aware of the fact
that the pronouncements of the Gov-
ernment of India through the mouth of
its principal spokesman, Pandit Nehru
have so enamoured some of my
comrades on this side of the House
that instead of a few isolated gentle-
men from the other side coming for-
ward in a half-hearted d tentative
fellow-travelling camaradarie with our
comrades on this side. we are pre-
sented with the spectacle of Members
from this side turning into fellow-
travellers of the Congress and Pandit
Nehru. As a matter of fact, we really
witnessed such a spectacle in tihe
shape of the much publicised National
Convention against Pak-U.S. military
alliance, the other day. It is neces-
sary, therefore, to scrutinise a bit
more closely the policies of the Gov-
ernment of India, and the steps that
have been taken by the Government
of India, in recent months, in inter-
national affairs. ’

12 Noon

Dr. Lanka Sundaram referred to
six or seven matters which were
mentioned by the hon. Prime Minister
in his speech today. I am recount-
ing these points once again. He first
mentioned about the position with
regard to French possessions in India.
Secondly, to Tibet, thirdly to the
Colombo Conference and in relation
thereto, to Korea and Indo-China;
fourthly, to the position of the state-
less people of Indian descent wander-
ing about in Ceylon and fifthly to
Goa, and sixthly to the question of
India’s participation in granting cle-
mency to Japanese war prisoners. If
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we leave aside the question of the
Colombo Conference and its decisions
with regard to Korea and Indo-China
and other matters not directly and
jmmediately concerning India, I am
afraid that all the other matters re-
lating to our problems nearer home,
whether they refer to French pos-
sessions, whether they relate to Goa
or the Portuguese possessions in India,
whether they relate to Tibet or to
clemency to Japanese war prisoners,
they all remain where they were.
You have to look to the guestion of
the success or failure of the foreign
policy of the Government of India
from this practical objective angle
and you will realise the futility of the
policy that is pursued.

1 am aware that great things have
been said in praise of the so-called
‘moral influence' that is being exer-
cised in the troubled world of today
by the policies of our Prime Minis-
ter—particularly, with reference to the
outlook of the present international
situation which is today more or less
dominated by the Geneva Conference
and in connection with the Geneva
Conference. Almost simultaneously
with this Conference—we had a Con-
ference in Colombo in which our
Prime Minister participated with the
Prime Ministers of four other South
East Asian countries. There, we
arrived at some sort of common
agreement, no doubt; but the common
agreements that were arrived at have
to be looked into closely and we have
to ask ourselves the guestion whether
the decisions in the formation of
which we have taken our share there
have really helped the cause of India
or have served to pull the chestnuts
out of the fire for somebody else. I
will refer you to one shrewd re-
mark recently made by the leader
writer of the British financial journal
Capital with regard to the decisions
and the alleged suceess of the Colom-
bo Conference. I am reading out
from the Capital and it is worthwhile
doing so.

“The success of the Colombo
Conference for India was not that

187 LSD.
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the other four Asian powers were
won over to Mr. Nehru's neutra-
lism. They were not, and all in-
tend evidently to pursue the
foreign policies they have been
following before, which differ in
significant respects from India’s.
The success was in demonstrating
that for all these differences,
India’s foreign policy is only a
stage removed from her neigh-
bours’ and given careful phrasing,
can be stated with theirs in mutu-
ally acceptable language.”

What are those countries with whose
foreign policies we tried to bring in
line the foreign policy of our own?
There was Ceylon and there was
Pakistan, and we know what the
foreign policies and the alliances and
international affiliations of these
countries have been for some time
past. Public memory is shert, but
if 1 remember aright, the convening
of the Colombo Conference or the
proposal with regard thereto was
announced by the Ceylonese Prime
Minister, Sir John Kotelawala, after
the U.S.-Pakistan military pact came
to the forefront. Very strong words
were used in this House by no less a
person than the hon. Prime Minister
about that Pact, and we all thought
when the Conference was announced
or when the proposal was made, that
we would be discussing the matters
which would be more directly con-
cerning sur own affairs, but instead ¢
that, somehow or other at whose at
stance I do not know, things item
arranged in such a way thatet us
Colombo Conference was syn- so far
ed with the convening or tt Kashmir
of the Geneva Conference once and

know the international beIndia and

which the Geneva Coni prosperity.

held. We also know alvernment of

ences that have beerhe fate pt the

British Imperialism fnd Kashmir is

counterpart and ho' by a plebiscite.

to take the initiatf a plebiscite and

matters in its ow the plebiscite is

hands of Amerigeople of Kashmir
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The Statesman was quite right there-
fore in saying with reference to the
decisions of the Colombo Conference—

“There is no doubt that the
Colombo attitude to Indo-China in
particular has pleased the British
Government and greatly strength-
ened Mr. Eden’s hands over, the
negotiations for a settlement at
Geneva.”

That is why I say that the decisions
that we took at Colombo along with
four other South-East Asian countries
have nothing to do with the interests
of India as such. - They only serve to
pull or will serve to pull the chestnut
out of the fire for somebody else,
that is, our ‘brethren’ in the Common-
wealth in their quarrels with U.S.
imperialism.

Swam! Ramananda Tirtha (Gul-
berga): As I was listening to the
speeches of the hon. friends on both
sides of the House, I could not resist
the temptation of referring to certain
remarks made by Members who have
differed from us.

Sir, it.should be remembered that
the foreign policy that we are ‘pursu-
ing is based on certain fundamentals.
It has been called wrongly a policy of
“dynamic neutrality”, or some such
thing. Ours is a policy based on cer-
tain fundamental principles. Prin-
ciples and fundamentals, as we know,
have to set a lonely furrow and at
+imes they can be misconstrued as

3~4jonist policies. But the fact is

our foreign policy has amply
€0..4 that what we have been doing,
“g to do, is in the best interests
€OMMO,pymotion of peace in  the
into a1

to a ses

used as a: understand, and let us

imperialist the spirit and the ideas

am afraid thired this policy. It is
nouncements dk of the two power

India on inte? clear in our mind

Tecent months, tbe tacked on to the

tive effect, been the American bloc

to fit in precisely- 1 am sure, and
1e foreign policy
3 Government will
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not be fully appreciated by those—I
do not make any unfair charge—who
look more to Russia than to India,
because whatever helps either of the
bloes would be either liked or detest-
ed by those friends.

I know something of the com-
munists. It was a great pleasure to
hear my hon. friend Prof. Mukerjee
giving us a sermon on communists and
all that they mean. I am one of those
who have tried to understand the
fundamental® principles of communism
and socialism. At times I have been
accused of being a pro-Communist
also. But, Sir, let me make it very
clear that the foreign policy of India
is neither directed towards this bloe
nor that bloc; it only tries to elimi-
nate the sinister element in both the
blocs.

We want the nations not to increase
their armaments, After all, what has
Russia been doing? 1If there is a
hydrogen bomb in the armoury of
America, well, a greater number of
hydrogen bombs are in the armoury
of Russia. That is international policy.
Their policy is a policy of increasing
armaments. India wants international
relationship to be based not on the
strength of armaments, but on the
strength of co-operation and peace.
We do not want to lead a third bloc.
India does not want to have any bloc
of its own, but India wants to wield
an influence so that the area of peace
may be extended. Let us understand
it mentally, because the policy of
India is dictated, is actuated by cer-
tain fundamental ideas. Those ideas
cannot be found in the foreign policies
either of the US.SR. or of US.A.
Unless my friends belonging to the
Communist Party dispossess them-
selves of this close affinity, a family
affinity, with the USSR, it would be
difficult for them to understand fully
and appreciate the foreign policy
enunciated by our Prime Minister. I
say with all the emphasis at my com-
mand that the whole of the peace=
loving population of the entire worlda
will share with us this conviction that
the policy that India is following is
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a policy that will be remembered with
gratitude by millions and millions to
come. Therefore, before we come to
think of this foreign policy of India,
let us understand the ideas that have
actuated us.

The Prime Minister has made it
amply clear that we stand for a nego-
tiated settlement. Negotiated settle-
ment comes only through a co-
operative  effort, of understanding,
and through the conviction that the
relationships between nations and
nations have to be controlled and
have to be guided by ideas of peace.
Therefore, Sir, our mental attitude
has to be different from that which

- has actuated the foreign policy of the
power . blocs,

Sir, something has been said about
the Dharm Yudh. I do not want to
refer to it. We have opposed colo-
nialism wherever it existed. I do
not understand why the USSR is try-
ing to expand its spheres of influence
through armaments, on the strength
of armaments. Is it not a sort of
imperialism? I car understand the
world accepting communism of its
own. But with the strength of
hydrogen bombs, if you want to im-
pose communist ideclogy, well, we
call it a different type of imperialism
and a sort of expansionist policy. Sir,
India does not want to impose her
will, or her ideas on the world. We
preach, we say what we feel, unmind-
ful of the armaments in the armoury
of the warring nations of the world.
Whether we deal with the KXorean
issue, or the Indo-China problem, or
our own domestic affairs in regard to
our own relations with Ceylon, the
same idea is percolating in all our
actions.

Sir, I was very much amused at the
remarks made by my hon. friend
Acharya Kripalani. He said some-
thing about a national policy—that
foreign policy, or external policy has
to be a national policy. I do not
understand the word ‘national’. I
can understand the policy of a coun-
try is always dictated by certain
fundamentals as agreed to by the
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party which is in power. Natignal
policy is the policy which promotes
the interests of the nation, whether
one party agrees with it or not. Poli-
tical parties are based on certain exi-
gences of the situation, while the
policies of the nation are based on.
certain fundamentals which never
change. 1, therefore, submit to him
to dispossess his mind of this wrong
idea that the foreign policy of India
is only a party policy and not a
national policy, if I may put it in a
naked form. Therefore, I submit that
the policy enunciated by our Prime
Minister is the correct policy and is
the only policy which will lead not
only India but the vast millions of the
people all over the world to the way
of peace and amity.

I am not going to tire out the House
by a long speech but I want to make
only a reference to Kashmir which the
Prime Minister in his own wisdom has
thought fit not to mention in this
House in the present debate. * I had
certain psychological nearness to the
people of Kashmir and to the valiant
workers of the Jammu and Kashmir
National Conference. We have sym-
pathies with each other in eur struggle
for freedom and in our crusade against
the autocratic regimes in our respective
States. The people of Kashmir have
vindicated their own right to decide
their own future and through the
Constituent Assembly have confirmed
what the instrument of accession has
already enunciated. The question of
plebiscite is hanging fire. I would
submit that though it is difficult at
the present stage to femove this item
from the agenda of the UAN.O. let us
be very clear in our minds that so t_ar
as the people of Jammu and Kashmir
are concerned, they have once and
for all decided to be with Int_!ia‘_ and
share in its sufferings and prosperity.
1 do not want the Government of
India to say that still the fate pf the
people of Jammu and Kashmir is
going to be decided by a plebisclte.
We are not afraid of a plebiscite and
I am sure evem. if the plebiscite is
undertaken, the people of Kashmir
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and Jammu will vote for accession to
India. But this state of mental
uncertainty has to be terminated and
the people of Jammu and Kashmir
have to be assured that there will be
no occasion in future to review what
has been already decided by the will
of the people. That is all that I
would submit and I support whole
heartedly the foreign policy enunciat-
ed by the Prime Minister.

W gwo THo qw (TR W) : WA
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FART FTH O, dtET WwT A gES
T F U 9 we atEwEnr  Tea
it P @ wae =Rt At At 3w
ey # P 1 gwd e
97 ¥ q7 & 9 e wEw @ o, 4 Pe
Pt gt e dn A g & P oo
Hew gz wrg 7 g 1 dtE gEw Pad
Fiz ot yiasramolt 7 @ w1 T
T giaar 3 o 7@ 3 e & gaadt At
#t a6 @ g & @ A gt § B
TEEE T A ® P& Tggww fawr
yiniters vhe & ol adis ohe & oigan
& uw g T ¢ ot PeweT Ty Haew
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Wt 5t ghran @ ot ey e €, 9 gt
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T SR T aER &1 awdEr F -
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Yo w9 @t #* gwew € b witaEe
2 s et ot e @ T A W A
i s o7 wogEw 3 =wEr F
gt ® ol ot welew ol waw
etz 3 P wvd &, gt me F =
s et g & 2
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Shri Brajeshwar Prasad (Gaya—
East): At the outset, let me congratu-
late the Prime Minister on the conclu-
sion of the pact with China. The
preamble, as he has said—and I agree
with him—is far more important than
the articles. I regard this pact as a
non-aggression pact in embryo. The
Prime Minister has said that if a simi-
lar settlement can be arrived at in
other parts of Asia, then the area of
peace will be extended. I suggest that
a similar pact should be concluded with
Russia as well.

The Prime Minister has said that
collective security is not possible un-
less it is transformed into collective
peace. May I venture to suggest that
collective peace can be achieved only
by changing the status quo? The cen-
tral problem of the age is how to
change the status quo without resort-
ing to war. This can be done in Asia
by our coming together with China
and Russia. A mutual Defence Pact
with China and Russia is the urgent
need of the hour. For, let us try to
understand that the root cause of war
is the institution of the Nation State,
the economic counterpart of which is
the profit-seeking motive embodied in
capitalism. The status quo cannoi be
maintained by any stratagem what-
soever. One thing I have felt. The
Prime Minister said that what we are
witnessing today is a Dharm Yudh, a
war, a crusade between two powers, I
do not think that Russia is a crusader,
for, did, or did not our Prime Minister

say, when he was in London last to

attend the Commonwealth Premiers"
Conference, that Russia stands for
peace and that there is no external
danger to India from communism? If
this is true, how can we characterise
that Russia is a crusader? I wait for
an answer. Russia, as is very well
known to the Prime Minister, has al-
ways been on the defensive since the
emergence of communism in 1917. A
defensive Power is never a crusader. 1
admit that in the early days, the
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doctrine of communism was something.
l-:ke a crusade. If Russia is a crusader,
it is a crusader in theo .
America, on the other hgd. c;:l_);
crusader in action. The days of Lenin
and Trotsky, when people used to talk.
of world revolution, are over. I am
doubtful in my own mind how far even
America is a crusaded for, according
to my humble opiniow] there are cer-
tain conditions which must be fulfilled
before we can characterise any power
as a crusader. A crusader stands for
certain moral values in life. Has
America any inoral values to uphold?
In the telling phrase of Presidemt
Coolidge, the business of America is
business. America is not a crusader.

- The Mussalmans and the Christians

in the days gone by, when they fought
each other, believed that their doctrines
and their doctrines alone were right.
They were prepared to fight and shed
their blood. They felt that their doctrines.
were universal or were capable of
universal applicability. They be.!ieveﬁ"‘
that the other’s creed—the creed of the.
rival—was all wrong. They believed
that they had sufficient force at their
disposal to vanquish the enemy. What
about America? The wars in Indo-
China ang Korea have shown that they-
have not got the resources to vangquish
the rival, Russia. They believe in
democracy. A denial of democracy in
the Soviet Union—] do not know how
far this is true—does not mean that
the whole creed of communism is all
wrong. For, the goal of economic
equality, the concept of a classless.
society, cannot be said, by any im-
partial mind, to be a doctrine which
has got no truth in it. It is true that
America says that it upholds demo-
cracy. But if there are certain ele-
ments of dictatorship in Russia, the
main responsibility for thé continuance
and maintenance of those elements in
the Soviet Union musj-be placed on
the shoulders of Amefica for it is the
fear of America ch is foremost in
the minds of l.be people in Russia.

1 pM.

Sir, do not want war. This is what
the e Minister has said. I con-
cup’ with him. For war will not only
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upset our economic plans; war may
destroy the whole world. No cause is
worth fighting for by war. Peace at
any price. I do mot say that Russia
and China are our permanent friends
and allies. Unless an Asian State is
-established ad as long as power
politics reins a1d triumphs, we have to
play the game of power politics. All
Nation States are enemies of one an-
-other by virtue of the imperatives of
power politics in a world of anarchy.
But this picture can be changed if we
have some sort of political integration
in Asia. America has established her
hegemony over the new world. A simi-
lar attempt on our part will not be
fantastic. Twice America has prevent-
«d the political integration of Europe.
Germany tried twice to establish a
unified Eurcpe. America prevented it
by war. If we do not want to have
‘war, we must foil the designs of the
Americans in Asia and join nhands
with China and Russia. Why do I say
‘that we must have a non-aggression
pact and mutual defence treaty with
Russia?  We cannot ignore Russia.
‘Russia is the strongest, the largest and
‘the greatest power in Asia. America
is an interloper in Asia. Russia, on
‘the other hand, is an inhabitant of this
part of the globe.

Let me make one point very clear
and explicit. Let us try to understand
the significance of what is going on
in the Middle East. One by ome, all
the Nation States in the Middle East
-are falling victims to the Americans.
The plan is to resurrect the Ottoman
Empire with Washington as its capital.
'Turkey has got a symbolic value only.
The Americans think that an opportune
moment may arise when Central Asia,
both Russian and Chinese. can be de-
tached from the Soviet Union and a
bigger Ottornan Empire will come into
being. If such an Ottoman Empire
comes into being, India will stand to
suffer most. The days of Chengiz
Khan and Timur Lame wiil.come back
once again. We were of theé* opinion
that this threat of Pan-Islamisfn Was
not a real one. We, on the other 1and,
now see that something on these 1iie8
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is going on in the Middle East. It is
true that without the help of an ex-
ternal power the Middle East has not
Bot any cohesive force. But that ex-
ternal power has come into Asia.
America is trying to integrate all the
Nation States of the Middle East.

Let us try to understand this prob-
lem. And, I am thinking loudly so that
Members of this House may also follow
me. I have got no settled convictions.
I believe that the purpose of real edu-
cation is to unsettle all settled convic-
tions. I feel that there are two possi-
bilities—either the Americans will walk
out of Asia or there will be a negotiat=
ed settlement or a non-aggression pact
between Russia and America. Where
do we stand in this picture? If there isa
negotiated settlement between America
and Russia, India will automatically
fall within the non-Russian sphere of
influence. If the Middle East is inte-
grated and becomes a strong power
under American control, then we can~
not have any help from Russia, if the
Middle East wages war against India
we shall have no allies left. The ques-
tion of Kashmir has not been solved
upto this time, and probably there will
not be any final solution to this ques-
tiaon. If over this question Pakistan
invades with the help of America,
without which it cannot, and if there
is a negotiated peace between Russia
and America, where are you Egoing to
get your help from? I believe in the
strategy of creating two fronts for
Pakistan—India from one side and
Russia from the other in West Pakis-
tan; India from one side and China
from the other in East Bengal. I have
said that there are two possibilities—
either there will be a negotiated peace
between America and Russia, or
America will unilaterally withdraw
from this continent. If America uni-
laterally withdraws from this conti-
nent, the picture will be quite different.
We have been sitting on the fence for
too long. ©Our foreign policy is a
positive one in that we stand for peace
and for the maintenance of our free-
dom., Such a foreign policy cannot be
characterised by any negative term



7613 Motion re

such as ‘non-involvement’. But which
kind of foreign policy we ought to
pursue if we keep this picture in our
mind that there is a possibility of
America unilaterally withdrawing from
this continent? The picture is that
the two allies, Russia and China, will
carve out their spheres of influence in
Asia, that is, Asia will be divided bet-
ween Russia and China. It is signi
ficant that in Berlin, the Russians
made a proposal for the collective
security of Europe. It is equally signi-
ficant that in Geneva, China has pro-
pounded a plan for the security of
Asia, Possibly, there is some under-
standing that Asia belongs to China
and Europe belongs to Russia. If to-
day we enter into some sort of alliance
with the Chinese and the Russians,
then our powerful position in this part
of the globe will be secure. We shall
be preventing the division of Asia
between China and Russia. Our
interests are not merely to safeguard
our independence and the main-
tenance of  peace, but  over
and above that, we have got certain
strategic interests outside the frontiers
of this country. e division of Asia
into Chinese and Russian spheres will
be a calamity.

Shri Joachim Alva (Kanara): The
time is up and there are barely five
minutes. I have a number of points
and somehow or other I shall take the
last point first and I hope you will
extend the time on the next day. I
would mention Acharya Kripalani's
speech first. In a sense he went into
the sublime and then descended unto
the ridiculous. When he spoke of the
national, fundamental and unanimous
policy for our country, I thought he
rose right to the top. That is the only
policy that has been followed in this
country for the last seven years. The
fundamentals of this policy had been
laid down by our Prime Minister ac-
cording to our best traditions and ac-
cording to what we really possess. We
possess no arms, no great Navy or
Air Force . We are only acting on the
moral forces and we cannot wage a
conflict with our nearest neighbour.
China. I have constantly pointed out
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on the floor of this House that we can-
not afford to have a quarrel with China
and that historic conflict between
China and Japan cannot be repeated
in this sub-continent. The day that
is repeated will denote the down fall
of the East. We ourselves will be
enmeshed in a kind of international
strife. We drove away the British
with all the force at our command
under Mahatma Gandhi’s able guid--
ance and our freedom should not be
frittered away by any strife with
China. We shall find ourselves in a
mess  from which for hundreds of
years we shall not be able to extricate
ourselves. Let not our friends lend
their ears to foreign propaganda. This.
is my humble waring to my hon.
friend, Acharya Kripalani. When the-
Kuomintang representatives came for-
the Asian Conference, they declared .
that they would not enter the pandal’
until the mark therein which showed
that Tibet belonged neither to China
nor to any other country was removed.
Tibet belongs to China. What was
good for the discredited Kuomintang is
considered not good for Red China
which is today a force to be counted
with in the history of the world. Old
China was ruined by the Jingoism of"
the Powers of the West, who planted
opium and all sort of dangerous drugs.
with the ultimate object of ruining the
peoples of China. Twg engineers of
our country were sent only last week
to study the huge dam and works.
there. My friends who were staying in
a hotel said that within 20 to 30 days
they saw a building with three floors
completed and here in Delhi we have
still® not been able to clear up the
streets of Daryaganj.

I warn my friends not to be led:
away by propaganda. We can never
afford to have that historic Japanese-
Chinese. conflict repeated here. The-:
great and fundamental aim of Sun-
Yat-Sen who was the first great
modern leader of China was the-
establishment of fundamental unity
between China and Japan. We sent
out a three-women Parliamentary team
to Japan and the first thing we asked—
Ammu Swaminadhan is here to testify
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to this—how did China and Japan get
.along? They said that there was a
_great yearning in Japan for friendship
with China and that they wanted tv
build up trade and friendship between
the two countries. This was deprived
by American intervenlicn (Interrup-
tions). When we refused to sign the
San Francisco treaty, in their heart
.of hearts the Japanese were happy:
they did not give any publicity. They
.cannot shout and say that they were
indebted to India but in their hearts
of hearts they felt that here was a
power in the East who sympathised
with them in their plight. Though they
-gset to conquer India in 1942, India did
not remember that any longer. India
refused to sign a treaty to make Japan
:a vassal of America. Some of the
women who come from America ask
the Japanese: “Why not have birth
.control?” They claim that they have
reformed the Japanese. How? They
had killed the Japanese spirit and the
great Japanese nation had come under
-their sway. Today, Tokyo is a city
‘wherein Western customs have destroy-
.ed the original culture of Japan. We
mmust somehow or other look at these

—_——

15 MAY 1954

International Situation 7616

things in that background. .When
Acharya Kripalani was advocating his
policy, was he advocating the policy
of the Socialist Party? The present
policy has been followed and it has
a thumping majority; with the backing
of millions of our people and peoples
in England, America and other
countries, appreciate it. One Australian
journalist said: “Our foreign policy is
that we are a vassal of America, and
we take our hats off to your Prime
Minister for his efforts in establishing
non-violence and peace in the world."
I was therefore sad when Acharya
Kripalani spoke in those terms. He is
a worn and tired man. But the
theories cannot be worn and old.

Mr. Chairman: The hon. Member can
continue the next day- This debate
will continue till 8-15 A.M. on the 18th
when the hon. the Prime Minister will
reply.

The House stands adjourned till 8-1%
AM. on the 18th.

The Lok Sabha then adjourned till a
Quarter Past Eight of the Clock on
Tuesday, the 18th May, 1854.



